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DEMANDS FOR GRANTS, 1074-75—
Contd,

MonstrRy of EDUCATION AND SoCIAL

WELFARE AND Drrantamrr or CULTURE
—Contd.

MR, DEPUTY-SPEAKER: We now
resmume the discussion on the
Demands of the Ministry of Edu-
cation snd Social 'Welfare and the
Department of Culture

THE MINISTER OF PARLIAMEN-

MR DEPUTY-SPEAKER: 1If the
House has no objection, I can't have
any objection because my hig
cbstacle of having a tussle with the
members will be reduced to that
extent, Shn K C. Pandey
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MR. DEPUTY-SPEAKER: What the
Minister of Information and Broad-
casting said was that he would like
his Ministry to be upgraded to the
level of the Ministry of Education,
Now, here, you say that it should be
treated as important as the other ome.

ot et v Wt AT SR
¥ v g B arewfeen fafredt §
wrer qybww  fafrelt o Forsrard
¢ wufag fe fawrr &Y s o
frsar wnfy Wi ot i ¥ o
FAT T FfgC—A T T gAY A
w X



249 D.G., 1974-75

F g/ ug frizw wow % fF
TS 27 ATH K AT A W F FIT A
& frsr 3 FT g #71 faer-
TA ag AL gER 1 wrymdrer
T ot g8 7Y gg & o IE qvand
qre{EE w2T § 9 @ gS & 1 I%
fag w7 wfew o% fag Mgy
aifgn. & fa1 wfm wifie o1
ag wet faadr =fgn + o &
CERSECIRE R EE I E L i ol E
g5 &1 9 A Frar & T9A &
BT wFwd g 937 THT
3 AR BT e § Wyt O AT A
ST HT & 979 G §40 FEA F OF 757
U7 qE T FLA £ | g7 9K IAH!
oA 3a%F & foer & swAr & o=
O AT AT F 80-90 FgaT AT
T F q=or forar g faaqr  ar

frem #af 48t fawdt & 1 &Y o

TS FT T w0 FlRT AR A4 F

TRy AwT wAsafaw e qw
feadt  =fgo

OF 91q A1 agF HeqH F1 oA W F
qg & 91T UEAIG | T O AAAg
1 ZLHA F fay fovear Afs F o=z 3y
aftads & =gy fasr wadg
HIE GET I FIA Tgd | W A ST
w®E & for § afeads grm forsr
% af@aq gmar & Tifeg w97
oftads AT wam g ofadt 79
T W FF N g Fra ATAA T

W ¥ AT & I A W
T &1 i M g wqre fadAr A

Afs & aftads s sifgg 1w
# frgr  goet #F FAg70 S

CHAITRA 20, 1896 (SAKA)

D.G., 107478 25¢:

% | THF FAQT A F1Y JAL FA
F1t Aifd w41 € & A I g AR
QR & e T AT @
ST F JATH § AT FIT§ | I q0&T

AW FTE 7 F I FE AU F ATH

& o7 fe w0rat & ATHI A7 937 747 30

gy E L F 97 F oA WM Zitw =T

7Tl drad & 9 67 op Frerar
§ qrfTar FA & | AT ST AT BT AT

Jwar wfzw 1 g fag e Aifs
# afkqq7 w3 I FAiqor<wai 3 aar forar

FEGLHR FATISACE L FIX AT
g7 frrsreacd IT wre adqd

& w0 Fr  fwAr F €= HT IWQ
ISAT F | FF FEEA H Y gATT
2 fe i ofems s E IaAT ara HT AT
FfET FATFT  AWT TF F 4T
w4 o {6 "4 T & S0 rar A
faaq & | ;@S AT RAT ERT E ITA0
HAGAT FITER | AT ATNL
qT W Ad F AT ATCT FA &
A IR GG asfoard a9
3T heAr ERAH TEY £ )

ot {qIA 9tz ('I‘ﬁﬂ'g?'] k8
T A& FiA 0

ot AER A AR WA e
ANHT ZETAHA AR HLAT 2T ZT |
s OnT FE AT T
oI AZAT AN FF 9g g

it fedts guA adr g sd azsard
wg AAAEE [T F4F ACFATA§ @rer-
T ¥ A st fwar i wifa

afTiz  FET WiedAw faar 1T
weim  fwar faaraq g4 F07

weTgs frar o Ir faafaar o
AITF AT 5T T T 73T



281 DG, 19678

s wedrow )

qedt firez § o €A dw w g g
wgqe w@ § i 3¢ dne oW Ay
fioer s wwT wEqer e wr dar
R frdwrag i ag At /s S e
& wiw ¥ A wre g fedt e Ay
STATAAT WX K wrawawAr ¥ 7 98 )
e e YRR IR
st foarf & o et § fawsh
aew A=Y A o1 e v wfieg

ot &7 o A § o awarer
qarT 9T SNfad d9T wTar d W
? IfEws AT Ao e @
fasy atx § fenst &7 o wrf e 2 2
Fowr av & wed A W e wowler
AT WTEAT + WY 9IF 398 a7 §,
M fafz ot & wiew 7 w4 it w1 g
sefeT ¥73 w1 wifaw 5t 3 Few
o ErEES gwr i ¢ AT @) At
o §7¢ ¥ vF AT qew X fesd
foga wré wré & & surcy Ay T wWezy-
=r, a1t gi{amars oF S190 & &7
F ANGT T F AW E mmoow
*H T ¥ wed faw Ta 9 )
TcwrT w9 ¥ 1 faey T wwi Wt
giqog 1A R orsT s owrd wrs
A& nwrIeg € arv w7 § vk @) faqdy
ot frare o #97 ¥ 9y £
qar A ’IATY X AW ar ¥qr fpar ?
& af A 7w www g fw
In fodre & 50w o0 wiadr o af
2?7 #Hvg fagy ®Y ¥« gy war
MRY * g7 99 91 fRE 26~
72 fEA® 6-- 77202 faqiw 7-3~73
gror sk wrk 21 ¥ w7 v oy o g
& W wHT wow a1 fagd §w
sufwsdf &1 ATy w7 T w@qr W
W U4 %3 ww syhadt o aur
:aefodt ®r wgrer 2 v Wk Irw

APRIL 19, 107¢

DG, 10078 VY

w& wrowst 7 qet Twee wivefiy
wrar oty S et ooy ot wovar
& & amr v At e wiife @
T X ¥ AR v oy weege
# qogT g v OF ST my wgw
¥ WTRERT WA T ) Fowde
21~9-73 W ¥ ¢ ¥ qPer §
forer w7 S Q& e ¥ vy worar
oI 7 g W o rey fiwar fig
F BTEN HATATHL O AN AT e qiw
wa 1 g7 x0T gar & Fr g3 w
WAy wEEll OF oF afes
Tgrw ¥ W R Cowy 7y v
LTy T W WTE2 fRr gr oy @
e wdt aw o7 faey & o wrdardt
T gt M dr ¥ Iwmdr o ot
o faest fa 8—8-73 ¥t faaft oF
W Rrary g % A0 9T Aeqry
¥ wte wY WX fame omar g o
TWhRT A gt e * efwre
fem § e dq@ # ¥ TR & Al
®T §TATATT &1 AT W e Far
Sgw I w gw A fae gr g
far & aw 7t & 37 ¥ 337 35797 A1
TR AT IO RN Twfar owr o
&1 97 8T RO WA gar
6 weam & s goafor of dgma
a0 & fag 7 Fang ¥ ¥ qa07 FF
FTATAA ST ATI ST R E L &y
IR & 9x ¥ 0w 9fy qoriry F 7
qgRT ®1 g7 97 fATE 18~1-74
& Wiq g7 ¥7 & 37 X fadeq fisqr
fis & w11 21-9-73 ® fa¥ 4%
QVANA & AATT AT K AT
I 97 ey S TR W owe
st faq e I AR wrer

T gar ¥

¥Rt Foxw IAT N A qf
w7 § faery faeor W g gw 9¢



253 DG, 19M-15  CHAITRA 20, 1896 (SAKA) DG, 0475 ag4

18-2-74 WY fowr w1 o o7 W
forgeeft 19-3-749r 9} Farg
W e Ay Agy g X

I gy ¥ Xg AW & v
NPl wy Frater Y 7y & o P %
FORTT Tt grar @ F w7 T A wf wf
fori aw faxdr gf ot e 2
tl o qo Yo ¥T fei1z & w{9T
TR FEqIT X Ty 7 w1 BT wrqerw
Fofew wrard afmrrord S
W IR v T g At
qF a1t w1 f %f A 7w qrqw AT
W A a3} A gar & e ow
FAOE IOT qeqeT F faq A AT R
AFCE T FT ST AAT FY B AT A
Puwre # 34t far vy oY Fed)lz arey
& 9T A FeqrT & TAerT ¥ vA &
faeg w1 wrdarft adt €14

AMAT AT AL TN QA F T
R & (4307 K7 ©F 99T Zrqi
yfagrar faq & frs aoaiorsaiee:
Nyt Qrengw frar qmr qo
ITH q AR € TF G Ay QU
T QAT | I W AR AT G
W OWIEA ¥ F IW T 3 fiy
sxfor gt 1 arwrfeas fear @ T &
sears & w4t 0w v
N v WX I9F w{feT 97 o oy
2 foe ara R gy Rt
oA a1 I WRE € AW T woqr
R 7 afer & feg w6 s
WA RT & €7 pewd ¥ far
ey sidY 8} 21-9-73 w1 & gfws
woqw § & witt amw fRq wqmr
gt g fie wgy ox oF 37 wherd §
e af A ¥ 1966 A faqes

farrr war qr W ST Y qF 250470
TATR WAL WA TH
wnfT 7Tt §3 4T WYg § N 28-10-
63 Wuwra ot PE ...

MR. DEPUTY SPEAKER: Further
details you can pass on to the Mints-
ter.

fowy, AT W wE9Iw WATNG T47
aepfata fawn i & o (o avo HTo
rry)  asasfrawm gREr 24T
vy

MR. DEPUTY GSPEAKER: Al
these details you can give to the
Minister. Now that you have
mentioned it, the Minister will give
you the reply. Let him look into it
and give you a reply.
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SHRI BISWANARAYAN SHASTRI!
{Lakhimpur): Education is a vast
subject and the time at my disposal
is very limited, Therefore, I will
confine my remarks to certain aspecis
only,

In the Draft Fifth Five Year Plan
we have seen that emphasis has been
given on primary education. But evem
there, a certain percentage of studenis
in the age group of 6—11 will remaia
outside the tion of the scheme of
education. is more 80 in respect
of girl students. Therefore, I would
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suggest that more and more emphasis
should be given on primary education
80 that during the period of the Fifth
Five Year Plan all the children of this
age group may have their education,

It is the knowledge of all members
here that there is a demand for
allocating 12% of the Budget for
education, but we were disappointced
to see that the percentage of the
budget for education is much lower
than the 129% and there is every cut
.1 every pretext.

Fut vxample in the last financial
year there were cuts on the different
aspecls of education on the pretext of
economy. I do not deny that there
is need for economy but this should
not be applied to educate indiscrimi-
nately. Because, education, as we say
always, is a nation-building project.
Education should not be considered as
a wasteful expenditure or unproductive
expenditure because it is just like a
foundation of a big building. If the
foundation is not stable the building
cannot be built up; there cannot be
a 4-slurey or 5-storey building without
proper foundation, There cannot be
a good citizen without proper foun.
dation in education.

So far as languages are concerned
we have switched over to the regional
language as medium of instruction.
There is some encouragement from the
Governmen: for preparation of text
books in the regional languages to be
prescribed for the students studying in
the different universities. 1t is a good
thing. But more emphasis should be
there in other respects also for
development of those regional
languages, Otherwise as a national
Janguage, Hindi cannot grow. Because.
there must be proper coordination
among all the regional languages so
that Hindi can take its proper place.

In this context I would like to plead
and emphasise the case of Sanskrit,
Urdu and Arabic which have no
definite- region or area as such. The
Government of India of course has
done something for all the languages
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but still more is awaited. So far as
Sanskrit is concerned, the Rashtriya
Sanskrit Sensthan has suggested and
submitted o proposal to the Govern-
ment for the establishment of a
Central Manuscript Library which was
very essential. Sanskrit is not to be
viewed from a communal or religious
point of view, It is a national language,
We have seen even in Communist
China they have printed Buddhist
sanskrit texts, Some of them are
translated into Chinese also and we are:
making use of them nowadays, There-
fore Central Sanskrit Manuscript
Library when established at Delhi will
be an international property. I would
urge upon the Minister to take
immediate steps in this regard.

So far as the University Grants
Commission is concerned, my ex-
perience is very disappointing. The
University Grants Commission has
been turned into a grant-giving
institution as if they are meant for and
their main purpose is to distribute
granis to the different universities and
colleges and to fix up plans and
sanction projects for constructing the
hostels and College buildings
{Interruptions),

MR. DEPUTY SPEAKER: The two
Ministers are adding force and volume
to your speech! You are ton soft-
spoken.

SHRI BISWANARAYAN SHASTRI:
University Grants Commission has
done nothing so far which can be
appreciated by the people, They may
produce certain essays, certain thesis,
sitting in their offices which are quite
unrealistic to the mass of the people
and to the educated people as well.
Therefore T would urge upon the
Minister to see that the University
Grants Commission creates an atmoa-
phere and takes initiative in this
regard to reform the examination
system practically which will be
realistic and not by producing 100 page
essay. They should take initiative for
advancement of learning. It Is
repeatedly stated that they are going
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to take steps for avoiding duplication
of research and other higher standards
cf education in univerities. What is
the result? In-a particular State, for
instance, there are seven, eight or nine
universities where the same subjects
are taught in all the universities. The
zesearch and other facilities for higher
stndard of education that are there
are not to the satisfaction. If a selective
attitude has beent taken by a particular
university to specialise in a particular
field, then that university will cater
to the needs not only of that states
but also will cater to the country as
a whole. Such a selective attitude
shculd be taken. U.G.C. should take
the initiative in the matter,

So far as disbursement of grant is
concerned, I have to complain that the
rural colleges or, the colleges, situated
in the rural areas, have not received
the same attention as the colleges
situated in urban areas do receive.
Because the people or the repre-
sentatives from urban area are more
vocal, more grants are given to those
institutions situated in those areas. So
far as the amount of grant is concerned,
there is g great disparity. For example,
a college in a rural] area, for
construction of a hostel, will receive
Rs. 40,000 or 50,000 or so as grant
while a college situated in an urban
area may receive Rs. 2 lakhs or
3 lakhs or even more. That disparity
is still there. Even that small amount
is not forthcoming to the rural
colleges. 1 should say that there
should be no discrimination and more
liberal attitude should be taken to the
colleges situated in the rural areas.

I would alsg like to refer tqg the cul-
tural affairs. In the budget estimate,
we see that g sum of Rs. 11 crores has
been provided for cultural activities
including archeology. Government of
India have three academies and one
International Centre. So far as the
academieg are concerned, the grant
given to them 13 inadequate. The
Sahitya Academy has to execute pro-
grammes in different langnages. But,
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the grant for this institution is about
Rs. 7 lakhs or something like that. 1If
I am not wrong, 83 per cent of the
grant is spent on administration alone.
Therefore, there remains very little
for the programme to be executed. I
would suggest that for the schemes
submitted by the Academy, more
grants should be made available, parti-
cularly, to carry out programmes in
different regional languages. Sangeet
Natak Academy and Lalit Kala Aca-
demy are more fortunate in this res-
pect. These two institutions are re-
ceiving higher amounts of grants than
the Sahitya Academy. Buut, these
two Academies have not reached the
rural people so far. We have a vast
majority of the people in our country-
side, particulary tribals wHere there
are folk dances and other dances.
Sangeet Natak Academy has not done
anything so far to bring in the experts
or artistes from among them to the
capital and produce them before the
vast galaxy of the capital. If the.acti-
vities are confined only to the States
capitals and to the sophisticated areas,
then, I should say, it is a capitalist
attitude and it has nothing to do with
the present structure of our society.

I would urge upon the Ministry {o
see hat Sangit Natak Academy and
Lalit Kala Academy do something for
the culture which is abundant in our
countryside. They should know the
Rustic India. Rustic India has many
things to contribute for the cultural
development of our country. In this
respect alsg 7 would refer to cultural
exchanges. There is a cultural ex-
change programme and the Govern-
ment of India have entered into an
agreement with different foreign coun-
tries for sending delegations. But the
selection of the delegatwng is not sat-
isfactory becausé the same group of
persons have been selected and the
fortunate onegs visit those foreign
countries. In the matter of selection of
members of cultural delegations, con-
sideration should be given to all parts
of India because there are certain per-
sons who are knowledgeable in art,
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sulture, dadae snd different aspects of
in different parts 6f Indila in
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8o far gs disiribution of grasfts to
voluntary is concerned,
lgat year it has not been dgistributed
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aftention paid to the backward and
far-flung areas of our country.
About the reservation of ancient

So, if pecessary, they should smend
the Act to prevent such unnecessary
construction of ugly structlifes spoil-
ing the beauty of the monuments and

Then there should be facflities in
universities to train up students in
epigraphy, numismatics and icone-
graphy. 1 hope the Ministry will pay
aitention to this matter. I support the
demand.
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“] think it would not be out of
place for me to mention here that
comparatively larger funds have
been allocated for education 1n the
proposed Filth Five Year Plan.”
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SHRI MANORANJAN
(Arambagh) Then
porting these demands for grants?
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DAL Because you are opposing; be-
cause we aTe poor and we have every
ght o ask our Government to lock
to the most backward States. Please
let me say somefliing
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“Al educstion is freg In  two
States of the Union. The antire
education is free in si¥ States, Pri-
mary education is free in all Stutes
except three wherg it is so only
upto certain classes or for some
sections of students”
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MR. DEPUTY-SPEAKER; That wat

discussed in the House.
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SHRI N. E. HORO (Khunti): Sir, 1
do pot understand why the Education
Mimstry of a great country like India
is not presided over by a Cabinet
Minister.

MR. DEPUTY-SPEAKER: It was,
just two years ago.

SHRI N. E. HORO: 1 take it that the
Union Government is not giving much
importance to this department. Other-
wise, it would have been presided
over by a Cabinet Minister. This de-
partment has been neglected badly.
Everybody in the entire country is
saying that our standard of education
has gone down. There is much Indis-
capline in universities and colleges
and in society itself.

- -
Education should be g Central sub-
ject. I feel the entire educational eys-
them ghould be reoriented and voca-
tional guidance should Be an integral
part of secondary education. Many
people have said that education should
be job-oriented. This universal
demand should be looked into.

In university education, the Univer-
sity Grant Commission has been help-
ing a lot through allotting funds, but
I feel only a few privileged universi-
ties have benefited by this. There
are many universities especlally in
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eastern India, which havg yet tg get
substantial grants from the UGC., In
my areq in Biher, there are several
colleges which are starving because
théy do not have t funds.
Those colleges dre situated in areas
populated largely by stheduled castes
and scheduled tribes, Is it not the
duty of the Education Ministry to look
into it and see that UGC gives suffi-
cient funds to the universities of that
area? Some years ago there was a
demand that Ranchi University should
be converted into a central university.
I do not know what has happened to
it. But if the Government cannol
agree to converting it into a central
university, I want that a central un-
versity in Chotanagpur in Bihar should
be started.

In several languages books are being
published. There is National Book
Trust. But I feel the Government
have given only lip sympathy towards
advancement of tribal languages. Why
can’t the Government take up this
work? There should be more books
produced hy the Government in tribal
languages. In eastern India where
there 15 a large trihal population it is
necessary that they should get educa-
tion through the mother tongue I
have been hearing that the Govern-
ment is very symnathetic towards the
condition of Adibasis, Scheduled
Castes and Scheduled Tribes There
is one aspect which the Government
should take up immediately, namely
producing literature in tribal langu
ages This will go a long way in inte-
grating the tribes of India and make
them into good citizens.

Coming to adult education, I feel
this has been neglected to a great ex-
tent. Adult education should be
spread over the entire country. There
should be a system by which all the
villages are covered. ThHe Unifon Gov-
ernment might say that thls responsi-
bility is with the State Governments,
But if the Centre give proper direc-
tion and sufficient funds to the States
to run this scheme, our country, which
is stil] {iliterate to & great extent, will
have a lsrge percentage of education
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in a few years. Singe sdult sducation
and social education are the regpon-
pibilities of the Unjog Government, I
would ask the Minister 1p consider
this in right earnest.

In the field of soctal weltare, sports
and cultural activities, I may point out
that there was a time when India was
at the top, specially in hockey. I want
the Edueation Department to consider
one point, namely, the opening of some
regional commissions or commitiees.
There should be a commission or com-
mittee for eastern India for developing
sports and other cultural activities.
There is much scope for t and you
have funds. At the moment everything
is centralised at one point and there is
always struggle for power or office,
like the one we have been hearing
about the Indian Hockey Federation,
If you decentralise this function and
give sufficient funds to the different
regions to organise themselves, they
would give more emphasis to encoura-
ging sportemen and giving them train-
ing and in the days to come we will be
one of the countries at the top in  the
field of sports.

If you look at the scheme of giving
financial aid or stipends to the Sche-
duleq Castes and Tribes, you would
find that the gmount was fixed years
ago. Now the cost of living has gone
up very much. The Government should
reconsider this and give increased sti-
pends, commensurate with the increase
in the cost of living.

Very little has been done in the field
of doing justice to the mentally retard-
ed and crippled people. The Govern-
ment should see that the different
State Governments and also the
voluntary agencies are geared up in
order that millions of mentally re-
tarded and crippled people could be
looked after. I want the Union Gov-
ernment to consider these suggestions
of mine 1n right earnest.

15 hrs,
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SHRI P. G, mvm.m%n (Ab-
‘medabad): Mr. Chalrman, Sir, a de-

progressive

known by the quslity of edycation it
mamntaing and by the attention it pays
to and the moneys it p! for
both the quality and quantity af sdu-
cation, If you consider, therefore, the
Ministry of Education’s Report with
this measuring yard, you will find
that the report is far from satifac-
tory. Not that, it has not done many
good things, which this Report men-
ticas. Of course, it had done some
geod things. But from the very begin-
ping of our Indepedence education
has not been given the right priority,
one of the top-most priorities, and we
find a chequered history of our Edu-
cation Ministers being inside and out-
gide the Cabinet. I should have
thought that particularly In a deve-
loping democracy, Education Minis-
ters all along would be members of
the Cabinet, and not only members of
the Cabinet, but members who would
also influence the decisions of the
Cabinet, Every single decision you
toke, no matter whether it is on eco-
nomic or social ar on other allied sub-
jects, the Minister of Education and
‘his considered judgement and opinion
sre bound to be influential. Therefore,
my feeling is, this report talks about
meny things, but it does not convey
them in the real sense in which it
cught to. The sad fact iy that it just
<annot convey. This is one thing.

frcm paucity of funds. This problem
¢f paucity of funds and resources is
a perennial one, This can be seen

Five Year Plan were estimated fto
cost Rs. 3200 crores. Later on, they
‘were stale down to Rs. 2200 crores.
Ultimately, the amount decided Wi
Rs. 1728 crores My friend, the Deputy

RG. 167478 3288

the
On page (V) of the Introductory Chap-
ter, the report refery to the proposal
to establish a National People's Uni-
vertity for non-formal higher educa-
tion. But, the details of this
have not been spelt out. We would
like to know something about

e

funds collected for teachers aid,
and about the Nationsl Awards
to and honour of teachers. It
is all good, if you give to the
teachers a honoured place in the
society and give them ald especially
to those teachers who are economi-
cally needy. But, Sir. what about the
other freedom? A good number of
them particularly the teachery at the
higher education level. are unable to
express themselves freely, and some
minent professors are unable to go
abroad. I would draw the attention
of the Minister to this particular pro-
blem and I hope e will give answer
to this particular question. Does the
Ministry of Education enable out-
standing scholary of this country to0
go abroad and attend international
conférences, without any hindrance
from the Government?

On Page 13 of the we find
that in the Fifth Mve Pleh, an
allocation of Rs. 210 crores hag been
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made to the University Grants Com-
mission, This is a very small amo-
unt, Bodies like the UGC should get
much more amount. The number of
universitiegs has increased from 41 to
more than 100, if you take into ac-
count those institutions as well which
are known as deemed Universities.
Now, when you have more than 100
such Universities in this country, you
have allotted only Ra. 210 crores, for
a period of 5 years. This is a very
small amount, for distribution, for all
round educational development.
Then. again, out of these funds allot-
ted to UGC, my grievance is that a
lion’s share is gpent on Central Uni-
versities like Jawaharlal Nehru Uni-
versity, I have nothing against these
Universities. I would like to see that
these Universities are and should be
properly developed. But, the dis-
tribution is not fair.

MR. CHAIRMAN: Do you meap to
say that UGC is only Delhi Univer-
sity Grants Commission?

SHRI P. G. MAVALANKAR: That
is what is happening!

PROF. S. NURUL HASAN: Do I
deal with the Chair's observations

also in my reply?

MR, CHATRMAN: If the Minister so
wishes, he is free to do so.

SHRI P. G. MAVALANKAR: By
all means spend more on certain
universities, but don’t neglect others
universities.

Coming to the Indian Institute of
Advanced Studies, Simla, from Preas
and other sources, I find it is not
faring well. There are complaints
about its functioning, particularly its
Director. I am not completely inform-
ed about it. The Minister ghould tell
Us whether this institute is delivering
the goods as expected.

I shall now come to some general
aspects. The role of education in =&
developing democracy is pivotal. But

240 L8—10
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in the country today, whether it is
primary, secondary or higher educa-
tion, the picture is dismal and distur-
bing. Educational places and univer-
sity campuses have become by and
large barren and waste lands. The
teachers and students do not feel ins-
pired and hopeful about the coming
events. The students especially are
not hopeful whether they would get
a placement after graduation. Of
course, all education is not for jobs
but all education is at least to make
the individuals competent ang able to
stand up against all ordeals in life and
grapple with the life’s problema.
Even that type of training and educa-
tion is not made available to our
students. We are neglecting education
to our peril and to the peril of
posterity. The human factor in econo-
mic development is very important.
Then why should education have such
a small outlay from the whole plan?
The Education Minister shonld per-
suade his colleagues, and particularly
the Prime Minister, that not only he
should be made a Cabinet Minister
but his ministry should get larger
funds.

The other day he announced hap-
pily the revised scales for university
and college teachers. But he did not
mention anything about the impro-
vement in the scales of 700 teachers
of Delhi University who are placed in
the selection grade.

PROF. S. NURUL HASAN: T have
sajd in that statement that this matter
is under the consideration of UGC and
Government will take a decision after
UGC's viewg are avajlable to Govern=
ment.

SHRI P. G. MAVALANKAR: More-
over it ig no use merely giving more
pay. Security is also important. Parti-
cularly in colleges under private
management, téachers have ng gecuri-
ty. Even if they do not do anything
wrong and they confine themselves
to educational matters, they are not
sure of remaining in their posts. Some
times teacherg are compelled to resign
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because they are not finding favour
with the management. Government
shuld look into this aspect.

The Minister shoulq also look into
the conditions of Directors of Physi-
cal Education and Librarians. As a
Pr.ncipal for many years in a college
in Ahmedabad, T know these people
are as much a part of the faculty as
any other members who teach this or
that subject. Without a good Librarian
and a good Director of Physical
Traming and Education, how are you
gomng tp have an overall educational
development on the campuses of
uriversities or colleges?

Look at higher education. The
recort says, in 1960 there were 45
universities. The number rose to 101 in
1973, In 1960-61 there were 1,542 col-
leges. Today there are 4.158 colleges.
The number of studentg has also
naturally gone up tremendously, The
student explosion in the colleges and
universities is so great that unless
you do something concretely in re-
gard to satisfying the students and
making them know that you are con-
ceined for them, you care for them,
the students are bound to go astray.

A number of hon. Members belon-
ging to different parties have referred
to the disturbing student unrest. Some
have calleg it student movement and
others student power or student dis-
turbance. I am one of those teachers
who believe that we need not nece-
ssurily take a very dismal view of the
student disturbances. Though I am
very much tempted to quote, I would
content myself by merely referring
to a well known American  social
critic. Noam Chomsky, who has writ-
ten a very fine book called For Rea-
sons of State in which there is a chap-
ter entitled “The PFunction of the
Un‘rersity in a Time of Crisis". 1
broadly agree with this social critie
of America that the student move-
ment and the student aggressiveness
money and attention to the problems
good singn. But it only means that
we have to spend more in terms of
angd the sharp challenges they fling at
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us are something which we must wel-
come. These are indeed, some of the
hopeful developments of the day. On
the other hand, if the students are
going to be docile and conservative,
taking everything lightly then we
would be facing a real problem and a
disturbing situation. So, this student
unrest is a good sign. But it only
meang that we have to spend more in
terms of money and attention to the
problems of the students in the
val joug campuses,

I find that in Gujarat today, a
number of universities and colleges
are in turmoil. Though there are
committees established to look into
those problems, every day we  sce
students come out in processions. What
are their demands? They complaint
that there is no drinking water facility,
no sanitary services, no bathrooms, no
adequate class rooms, not many good
teachers, not well equipped libraries,
not modern laboratories, no books or
playgrounds worth the name. But
over and above all this, and apart from
Jooking into the complaints of the stu-
dents, there should be regular dia-
logue between the teachers and the
students, so that the students, fcel that
they get something out of college and
university education. At present they
do not have that feeling. Therefore,
if education is {0 become purposive,
meaningful and fruitful thea all our
energy, money and attention should be
poured into this educational endecavour
in such a way thmat students develop
themselve, into cultivated, cultured
and considerate citizeng ang they be-
come gself-respecting, self-reliant,
sensitive and sensible individuals,

SHRI A. S. KASTURE (Khamguon)*
Mr Chairman, I rise to sup—
port the Demands for Grants
relating to the Ministry of Edu-
cation and Social Welfare. In
this connection, I wish to bring to the:
notice of the hon. Minister sorme prob--
lems for his consideratioln. ‘Whe«
statistics show that 87 per cent of the
students enrolled for getting elemen-
tary education. That means 13 per
cent of the students are not enrolled
at all. 'ﬂaq are these students and



203 D.G, 1974-78
wheat are the reasons for their non-
enrolment? It is obvious that these
students are from the Scheduled
Castes and Tribes and, as such, they
are the worst sufferers. The main
reason is that they live in the interior
areas. In order to bring these people
on par with others some solution
must be found ang efforts must be
made to see that these communities
get elementary education. I would
request the Government to provide
special incentives to help the enrol-
ment and retention of these students
in schools, such as scholarships, free-
ghips, residential schools (Ashrams)
for Scheduled Tribes with some per-
centage of seats reserved for Sche-
duleg Castes of that area, free distri-
bution of text-books and stationery,
mid-day meals, uniforms and atten-
dance scholarships and some special
benefits for girls Iy these measures
are implemented, I have no doubt the
children of Scheduled Castes and
Tribes will come on par with others
and take an active part in the build-
ing up of our nation. As a matter of
fact, there ig a constitutional obliga-
tton for provision of universal ele-
mentary education for spreading mass
literacy, which is a basic requirement
for economic development, moderni-
sation of the social structure and the
effective  functioning of democratic
institutions. It is also a first step to-
wards the provision of equality of
opportunity to all citizens,

The next problem is about adult
education. This is a very important
problem. I sm glad to know that
measures are contemplated for orga-
nising a large-scale campaign of non-
tormal education for youth in age
group of 15—25 years in the Fifth
Plan. The measures are very neces-
sary because most of the children who
drop out or are withdrawn from
schools prematurely, do so for eco-
nomic reasons. In view of the pre-
sent level of per capita income and the
nature and pattern of utilisation of
the labour force, especially in agri-
culture, it is unrealistic to expeot
that the problem of drop-out can be
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completely solveq in the near furture.
But in the meantime some essential
steps should be taken on an urgent
basis. There should be provision of
part-time classes for children who
have completed flve years of the pri-
mary school and who intend to con-
tinue education but cannot do so on
a full-time basis and literary classes
for those who have never been at

school or have dropped out after
finishing Class I or Class IL
The next problem is about the

scholarships at the secondary stage
for talented students from rural
areas The object of this scheme is
to achieve greater equalisation of
educational opportunities to the deve-
lopment of rural talent and thereby to
promote national integration. Dur-
ing 1973-74, scholarships were distri-
buted amongst States and Union Ter-
ritories at the rate of 2 scholarships
for eash Community Development
Block The same number i proposed
to be continued during the year 1974-
75. This number iz most inadequate
and hence in order to give opportuni-
ty to more rural talents, the amount
and rate should be at Jeast 5 scholar-
ships per Community Development
Block out of which at least one is
from Scheduled Castes and one is
from Scheduled Tribes necessarily,

About the National Scholarships
for study abroad, this scheme was
ingtituted in 1871-72 and provides
financial assistance to meritorious stu-
dents who are citizens of India and
who do not have the means to go ab-
road for further studies. These scho-
larships are available for post-gra-
duate studies. The number of scholar-
ships awarded under this scheme
every year is 50. I do not know
whether during the last 4 years
some Scheduled Castes/Tribes stu-
dents have been sent abroad
under this scheme and, i mot.
I would request the Minister to re-
serve seals for Scheduled Castes/
Tribes students every year for these
foreign scholarships as these students
have no means to go abroad.
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Another point ig about the FPost-
Matric  scholarships. The rates of
acholarships are old and there is &
need now for revision of these rates
as the cost of living index has gone
up. This is the Government of India
scheme of Post-Matric scholarships
for the Scheduled Castes/Tribes stu-
dents studying in colleges. They get
Post-Matric  scholarships at various
rates faculty-wise. I think, the rates
were fixed in 1950-51 under the Post-
Matric Scholarship Scheme. Since
then, the same rates are still conti-
nuing. In spite of the demand from
various students unions and associa-
tions ang also by the Parliamentary
Committeg on the Welfare of Sche-
duled Castes and Scheduled Tribes,
no attempt hag beep made to revise
these rates. As matter of fact, these
students, if they live in hostels, get
& very paltry sum of Rs. 40/- ang day
scholars get only Rs 27/-, These are
the rates which were fixed in 1950-51.
In spite of the demand to revise the
rates, the rates have not been revised.
The cost of living index has gone up
snd, ag such, the rates should have
been raised. But so far it has not
been done. ] do not know when it
will be done. It shows that the Gov-
ernment is not paying any attention
towards the problems of Scheduled
Castes and Scheduleq Tribes.
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have met me &and explained their
difficulties. In epite of the report be-
g in their favour, they are not get-
ting any advantage of the report. The
recommendations of the report are as
follows:

“All SC/ST candidates who have
passed the Higher Secondary Exa-
mination or equivalent be admit-
ted against the quota reserved for
them on the basis of their perfor-
mance in the Joint Entrance Exa-
mination. Their performance
should, in no way, be related to
the minimum standards prescribed
for the general candidates for quali-
fying at the Joint Entrance Exami-
nation.

Al SC/ST candidates be given
free tuition, exemption of hostel
seat rent and a scholarship of Rs.
150/- pm to cover board expenses
and a food grant of Rs. 300/- per
year.”

16.00 hrs

Those students who are studying
in the Institutes of Technology are
not getting these facilities, and if im-
mediate steps are not taken to pro-
vide them with these facilities, some
of them may leave the institutions.

With these words, I support the
Demands for Grants.

SHRI SAMAR GUHA; The grant for
the Ministry of Education is so insig-
nificant that I do not know whether I
should say that I stand to support it
or 1 stand to oppose it.

MR. CHAIRMAN: You may
silent on that.

SHRI SAMAR GUHA: 1 will not
make any observation onp that. M
1973-74 it was Rs. 130 crores; in the
revised cstimatey for 1973-T4 it was
sisshed to Rs. 118 crores. Now for
1874-75, the provision is Ra. 113 crorves
only. So, I do not want to make any
observation about that, Since Inde-
pendence, if any department in our
country has been neglecteq by the
Centra] Goverament, it hag been Edu-
cation. I do not know whether the

keep
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Planning Minister and otha!l's think
that hand, divested from mind, can
work.

Now I woulj like to make g few
observations I would, first, say some
thing about Prof. S. N. Bose. I want
to remind you that when late Pandit
Jawaharial Nehru visited America he
met Prof. Einstein, and the first ques-
tion taat Prof. Einstein asked Panditji
was, ‘How is Prof. DBose?, And
Pandit)i did not know who it was,
whether it was the political Bose or
come other Bose. It was about Prof.
S. N. Bose. I want to remind you
that, if Prof. Einstein had lived a
year more, Prof. Bose would have got
the Noble Prize. It was Pref. Einstein
himself who suggested his nsme for
Noble Prize, but before he could for-
malise it, he died. I have written to
you about the way Prof. Bose was
treated by one of your Secretaries or
Under Secretaries. In the form of a
letter addressed to him, they had
said that this application for National
Professorship was under consideration.
The close associates of Prof. Bose
suppressed that letter lest it should
be a rude shock. Yet, the news per-
colated. I would request the Minis-
ter to see that his officials have some
sense as to whom they are dealing
with. I know you have written u letter
of apology; I have seen that Do
such persons, who dare to write such
a thing to an eminent student of
science, degerve to be in any depart-
ment of Education? It was a matter
of great distresg for all of us I have
written to you, Sir. Many scientists
who workeq op his statistics have
got the Noble Prize. But Prof. Bose
was absolutely careless about himself:
he never tried for it; he was not con-
cerned with earthly affairs. Many
nimes of Noble laureates may be
forgotten, but the name of Prof. 8. N.
Bose will remain eo long as fundamen-
ta] physics, fundamental science, is
there. 1 request you to take some
measures to honour him. We have
not accorded him any nation#l hon-
our—not just ag a National Professor:
it i3 nothing for him. You should
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take initiative to set up an institute
dealing with fundamental science
in his nsme-—in the name of Prof.
§. N. Bose. That is my first request.

Secondly, the room in which Prof.
Bose was lving for the last many
years, its condition is not very good.
You shouly take some steps for the
preservation of that room.

Thirdly, there is & nucleus of scien-
tists who are working on Bose's sta-
tistics and they will soon be requir-
ing some assistance from you. Not
much they will demand from you.
Kindly see that you can accommodate
them. They are the Bose Group of
Scientists working in Calcutta. They
will be sending you their note soon.

Another thing. Perhaps you know
that. You had sanctioned a project
of helium gas which is absolutely es-
sential for atomic energy and for
space work and that i a project sub-
professorship. Unfortunately, Prof.
Bose is no more with us. In Birbhum
and Bihar areas there is natural gas
and there ig an immense quantity of
helium. In other countries it is not
so. The Atomic Energy people said
that they will have any emount eof
helium. You have sanctioned this
project only upto August Please
have a dislogue with
the Ministries of Science and Techno-
logy and Atomic Energy so that the
whole project could be taken up and
developed further, That will not only
obviate our necessity to import he-
lium from outside but it will have a
great export potential also which will
earn us valuable foreign ex-
change. For that reason, I will
request you to see that the helium
production project that was being
developed by Prof. Bose iz quickly
undertaken. Just a few 'months ufter
his death there was a curious situation
and the whole organization was going
to collapse. Fortunately, you have
extended it upto August. Naturully,
after discussions with the other
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Ministries, I hope you will extend the
project.

You have announced increased
scales of salaries for the University
and College Teachers. Ow®ming as I
do from that fraternity, naturally 1
arh very happy that they will be the
most benefited by the quantum jump of
increase in their galaries. I welcome
it. Though I welcome it, at the same
time. I will be happier still if you had
taken an integrated view of the whole
of the teaching community, not of the
College and University teachers only.
What is the number of University and
College teachers? 1,39,000. Primary
School teachers—17,22,000. Secondary
and Higher Secondary Teachers—
5,76,000. So, the school-teachers put
together number 23,07,000. If 1 add
to it the other employees in the
schools, it may be 25 lakhs. You have
given the benefit to the College and
University Teachers. I have made a
little calculation. 5.5 per cent of the
teaching community will be benefited
by your acceptance of the recommen-
dations of the Third Pay Commission.
Prof. Hasan, if you have done first
with the primary teachers, then the
secondary and higher secondary tea-
chers and then the college and uni-
versity teachers, I would have under-
stood and apprecrated it more, You
know what the teachers are getting
at the moment. Legg than a Class IV
official. I can give the figures ‘You
know it. What are you going to do
about the recommendation with regard
to primary teachers, the secondary and
higher secon teachers? Are you
going to accept the recommendations
of the Third Pay Commission? If you
are not accepting them and if you say
that it is a State matter, you cannot
eicape it. Prof. Hasan, you have Eiven
a clarion call to all primary teachers,
to all secondary and higher secondary
teachers. who together number about
25 lakhs and to more others and if
they come on the streets, what will
you say? If soclalism has any mean-
ing, they should have started from
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primary teachers. Then they should
have gone to gecondary teachers and
higher secondary teachers and them to
college and university teachers.
Although 1 am a beneficiary by the
announcement wmade by Prof. Hasan 1
would like to state that he will not
escape this by just saying that the
matter will be settled by the State
Governments.  Sir, you have given
the clarion call. If you do not accept
the Pay Commission’s mmmem‘h-
tions, if you don't convene a meeting
of the State Education Ministers and
find a way out, things will take a
different shape i which thousands and
lakhs of teachers will be involved

PROF. S. NURUL HASAN: Let it
noi be a threat.

SHRI SAMAR GUHA: It 1s not a
threat. You have given a clarion call.
You have acted as a leader. You have
shown the way. It is all right about
the higher echelons. But what about
the bottom 95 per cent? That question
ig most relevant. It is a most explo-
sive question.

you should have an integrated
policy. Instead of that g mess is
created regarding secondary  and
higher secondary education, You have
given the scheme of school education;
it will be in the next Fifth Plan, two
plus two in school and 3 years in
college education. Now so far as the
course and syllabuses are concerned,
so far ag the syllabuses are concerned,
method of teaching and examinations
are concerned, thesé are all in a mess.
In some States they are setting up
junior colleges. I say, it will be a
dangerous thing to se} up junior col-
leges. The reason is this. The stu-
dents have one psychology in the
school stage; they have a different
pychology in the college stage Diffe-
rent types of disciplines are involved
in the school and college sbages. You
can easily deal with students in the
school stage and develop thelr facul-
ties and gense of Alscipline but it will
he difficult in college stage because
they will develop a kind of “mmatur-
ed maturity’ in the junior college
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stage. So thig danger is there, And
therefore I suggest that there shouid
not Lz junior colleges. Please give up
this idea altdogether, You should have
secondary two years, higher-secondary
2 years ag in Delhi. You should be
very firm aboui these things. There
are some other issues connected with
this but I will not go into them in
detail due to lack of time.

I have nothing against Hindi because
it is our national language but there
are other national languages also. So
far as non-Hindi cpenking areas are
concerned the three-language formula
was accepted long ago, but what allot-
ment have you made? There are about
11 to 12 items here. Thes: are for

non-Hindi speaking arcas. There are
tems like post-matric scholarsins.
teachers’ appointment, Teachers’

training, Hindi medium college, volun-
tary orgamsation, writing hooks in
Hindi,” correspondence course, Hindi
Encyclopaedia, Hindi  Propaganda
ubroad, post-matric studies Hindi
Library and so on. What allotment
have you made? A meagre Rs, 328
lakhs.  Abhout the expenditure for
Hindi. T do not grduge it. But the
point is this. You have not allotted
even a single farthing {o teach and
develop that idea of three-language
formula in the Hindi States. Do you
think you will develop national inte-
gration by this way? If vou do mot
have this three-language formula it
iz not easy for the rest of the non-
Hindi areas to adapt themselves emo-
tionally.

You have done a great wrong be-
cause you have not allocated a single
farthing for teaching anv additional
language—teaching Tamil in TP,
teaching Telugu in Punjab or Mala-
valam gsomewhere also. You have
allocated Rs. 8.32 lakhs for the deve-
Tooment of Urdu.

MR. CHATRMAN: This is wonder-
ful idea, Please conclude now.
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SHRI SAMAR GUHA: I shall taxe
two mmnutes more. I want to draw
his attention to one pomnt. What is
the kind of amount that has been pro-
vided for by the Education Ministry
for propagating the ideals of Gandhiji;
but for Netaji, what have they done?
There is sheer discrminatory pohev
that 18 being followed by the Educa-
tion Ministry. I do not want to use
the word discrimination because I o
not know whether it is correct or rot
fv use that word. I have with me a
catalogue of fifteen itemg or so. For
onc year only, in the year 19871-72, a
sum of Rs. 156 crores has heen spent.
For propagating the ideals of Gandhi i,
they spent Rs. 975 crores but, for
Netaji, only Rs. 3 lakhs has been spe:t.
And recently, they have zet up a
Sports Association in Patiala. Theyv
have added Rs. 10 lakhs for the
purpose It i5 not very much. I know
that the hon. Minister has got wvery
much admiration for Netaji But, still,
not much has been done. You should
have allotted more funds for t'e
purpose.

PROF. S. NURUL. HASAN: I an
very happy that 1 am being glven a
lecture on History by my distinguish-
ed friend, Shri Guha who is a scholar
on Chemistry.

MR CHATRMAN: He also talked
about zomething in scientific terms a
little while ago.

SHRI SAMAR GUHA: As a Profes-
sor, I can give an answer outside. Just
at the moment you used the word
lecture, In the University Campus the
word lecture has a different connota-
fion On the floor of Parliament at
least you ghould have that much of
understanding and decencv by using
the word lecture. you have lowercd
yourielf you being a Professor your-
self.

Anyway, I want 0 remind xou
about one thing. You might remember
that in Delhi for the teachers of
Thirtyfive Government-aided schools
you promised some selection grapdes
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when they demonstrated. On your
assurance, they withdrew their agita-
tion. That has not been fulfilled.

I hope you will keep that assurance
in mind,

SHRI D. P. YADAYV: I have already
assured the House.

SHRI SAMAR GUHA: I have an-
olher very interesting thing ¥rom the
Kharagpur IIT. I have talked also to
the new chairman. He has found a
tobacco company and from there he
has suddenly got one gentleman, a
personal adviser, on Rs. 1800; and
another person has also been recruited.
1 know it and everybody knows it;
that gentleman Mr. Haksar had two
friends in certain tobacco companies
and thoze two friends have been
drafted there for specialisation in the
IIT. You will be agstonished to know
that they called a meeting of the stu-
dents in the Calcutta Club; it looks so
progressive as if we are living in
Sweden or Norway or Paris or some
such place. and mot soft cold drinks
but hot drinks were served to the
students by the director or the gover-
nors themselves. This matter should
be looked into.

I do not want to have a dig at the
bon. Minister, “But if any Minister
thinks that his alma mater is the
repository of all genius, naturally cer-
tain suspicions would be roused. Re-
cently, there had been innumerable
recruitments from that alma mater of
the hon. Minister which creates certain
questions. I jusi leave it to him for
making a little bit of heart-ssa®-hing

MR. CHAIRMAN: I do not wan!
give any lecture to the Mon. Member
since he is objecting to it. But he is
just not looking into my case at all.

SHRI SAMAR GUHA: Y shall con-
clude in a minute.

Aa regardg the NCERT, it ig doing
good work, At least for one particu-
lar book In chemistry at the school
level Y hag occasion to have consulta-
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ttons there. But ] feel that could
have been done better because it can
be done better. There are mbout a
dozen professors, and recently Gov-
ernment have brought a good man as a
director there and there are 3 hundred
lecturers. But I would make one yug-
gestion for the hon, Minister's serious
consideration, These professors and
teachers of the universities and col-
leges have their own specialisation in
their specialised flelds dealing with
students of special categories, but they
have no practical experience of deal-
ing with and knowing the mind of the
school students. Therefore, the hon.
Minister will do well to prepare the
model books by getting the help of at
least a few school teachers of different
categories having long-standing ex-
perience of ten or fifteen years. Only
then the model will be a realistic thing
and the expenditure that is being made
will be commensurate with the output.

SHRI BANAMALI PATNAIK
(Pur1): 1 would not like to speak much
about higher education, but about our
educational system in general. Our
educational system should be an
instrument for making social change.
It is our aim to establish a casteless
and classless society, We have to see
how far our traditional system of edu-
cation or our National system of Edu-
cation has suceeded in achieving this
objective. Commissions after com-
missions have been appointed and all
the big educationists were associated
with them and they made their re-
commendations, but we do not know
how far those recommendations Rave
been considered and implemented.
First, we had the Lakshmanaswami
Mudaliar Commission, then we had
the Dr. Radakrishnan Commission
wnd then we have had the Commis-
sion headed by Dr. Kothari. All these
commissions have made their reports,
but we have failed to abide by their
recommendations.

Still, we have not arrived at amy
decision in regard to the duration of
the higher secondary course. First,
we had the high school system, then
we had the PUC, and again we are
going back to the twelve-year school
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education. Even in Qrissa, there are
three universities and each of them is
following its own gystern. In one uni-
versity they have PUC and in another
they are having IA and BA, with the
result that if a student who has
studied in one university wants to go
and join another university he is in
great difficulty. Why should we not
evolve a uniform pattern of education
with uniform standards all over the
country? The Central Advisory Board
of Bducation should have been able
to enforce a uniform standard all over
the country, so that if a student from
Orissa goes to Kerala he may be ad-
mitied in the same class in the same
school or college. There must be some
such standard system. But unfortu-
nately that standard pattern is not
there and everything differs from one
university to another and one State w
another. Unless we enforce a uniform
standard, our idea of national inte-
gration would be put in great jeo-
pardy. It is for the Education Minis-
ter to solve this guestion.

Of course, hg may say that educa-
tion is a State subject and the State
Governments do not like it if any-
thing is enforced by the Centre, and
even the universities have got their
own autonomy. But the inter-uni-
versity board should have been able
to enforce this, After all there is
some purpose in having this uniform
standard, namely that our students
should not be put in a helpless posi-
tion.

There are Central umiversities also,
Previously, a large number of students
from other States used to go to Bana-
ras or come tg Delhi to study. Now-
adays, of course, they are coming to
Delhi but they are not going in such
large numbers to Banaras as before.
What is the trouble with the Banaras
University? After all, that is also
Central university. Perhaps, it is
cause of the language formula
there is some difficulty. By all me
let Hindi also be taught, but side
side, English ghould also be taught
the universities.

1]
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In Central Universities, there must
be a certain quota reserved for stu-
dents from other States also.

Recently, the Minister of Education
made a statement about the scales of
Pay for university teachers as recom-
mended by the UGC. This is a good
thing. But are all these things im-
plemented? Even the previous gcales
of pay have noi yet been implemented
in many States, It is very difficult
for the States to implement it.

Recently the Chairman of the UGC
wrote to the Vice-Chancellor of Utkal
University that University education
in Orissa is of the lowest, that
whereas the ratio is 7.6 al-India it
is 2.5 in Orissa. How are you going
to improve it? If you look at the State
Government's plan, there is little pro-
vision for higher education. They
cannot pay the increased salaries to
university teachers, leave aside the
question of other government college
teachers. How are you going to rectify
this regional imbalance?

MR. CHAIRMAN: You were a Mi-
nister of Education in your State. You
could give some suggestions.

SHRy BANAMALLI PATNAIK:
Those days are gone. It is only a
question of finance. Without finance,
it is very difficult to implement these
things. For example, in higher edu-
cation, there ig little provision in the
olen. That being so, how can you
wnink of establishing new calleges
under the Fifth Plan? Where is the
question of implementation of higher
scales of pay for callege teachers? The
State Governments are in difficulties.
Their finance is jeopardised. They
cannot implement the Education, Mi-
nister's programme of higher gcales
of pay.

Postgraduate teachers in Govern-
ment colleges are not entitled to the
UGC scales of pay. What is the diffi-
culty? Only of finance. This is the
same difficulty in your State. In Go-
vernment colleges, the teachers do
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not get the same scales as the UGC
has recommended. This is the posi-
tion 1n most of the States.

There must be some uniformity in
this matter. For this purpose, if
there is exchange of teachers and
there is an all-India service of all
teachers in postgraduate colleges, it
will improve matters. Then univer-
sities are functioning Jike isolated
citadels. They do not exchange tea-
chers. There should be an all India
standard. Teachers from one univer-
sity should be able to Ro to another
university. They should have the
same improved standard of scaleg for
all. This will improve the teachin;
standard. 1 will not say more about
higher education.

There is talk aboul vocationalising
education., Sometime ago when Dr.
Nagchowdhury was member of the
Planning Commission in charge of
Education, there was a committee to
inguire into the vocational system of
education wunder his chairmanship.
They have submitted their report.
Most of our students come from rural
areas. The rural folk constitute more
than 50 per cent of our population.
They live on agriculture. They belong
to the agricultural community. In
the report, it was recommended that
in higher gecondary schools, agricul-
ture should be one of the subjects
taught and it should be vocationalised
in such a way that when they go back
to their villages they should be able
to work as some semi-skilled workers
with scietific knowledge about agri-
culture. This type of education will
ensure that they will have this type
of knowledge from the very bagin-
ning. But we have not taken steps
in that direction. What has happened
to that report? Dr. Nagchowdhury
is now Scientific Adviser to the De-
fence Ministry and is shortly taking
over as Vice-Chancellor of Jawaharlal
Nehru University. He is an eminent
educationist; there were agricultrists
and men of eminence in the educa-
tional world in that Committee, But
nothing has been done in implementa-
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tion of their report under the Fifth
Plan by way of vocationalising edu-
cation so that agriculture receivea
first attention at the Secondary slage
so that when these students go back to
their villages, they can work as semi~
skilled workers.

Coming to the development of tribal
education, the standard of education
there is low. What ig the difficulty?
They speak tribal dialects. They
have no written language. We post
teachers in such areas who do not
know their language. For example,
Korapul, which is adjacent to the arca
from which Shri Netam, the Depuly
Minister, comes, many people speak
the Koya language. The t.achers who
are sent there should know the Koya
language. If you say ‘Mango’, they
will not understand. You should yse
the Koya equivalent of it. Simiiarly
in regard to the Soura, Gadva or
Kond aiea. The teuchers must know
these languages. Their vocabulary is
limited. There are 300 to 400 words
which are in common use. These
should be translated and put in their
own script, in the Oriya script where
they speak that langnage and 1n Telu-
gu script those areas in Andhra Pra-
desh where they live or if it 13 in
Madhya Pradesh, in the Hindi script
These 300-400 words should be adopt-
ed into that language. All the tea-
chers should be given a special type
of training. They should be given
a special allowance for the pur-
pose so that they can teach people
there and the students are attracted.
If that is not done, then it becomes
difficult. Therefore, in those tribal
areas educationa] facililies are lacking
and education is not progressing. and
that is because the students are not
attracted for the training of teathers.
Moreover, it is very difficult to find
out the teachers in that community
who can teach them in that language,
8o, it should be the endeavour on the
part of the Education Ministry to have
a special programme, gome sort of
package programme at the level of the
Centre, It should be a Central prog-
ramme so that the people in the back-
ward areas and the tribal areas get
primary education, gradually get more
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educated angd teachers are recruited
for that purpose, and so that they get
some sort of allowance to tmach these
languages. Moreover, in the other
arcas, either in the Zila Parishads or
in the Panchayat Samitis there are
some houses, but in the tribal areas
there is nobody to build houses.
Therefore, most of the schools are
eo-educated under the trees. There
is no class-room for those people. The
teacher has no House because the
iribal people have no house. 8o, it is
vrey difficult for them to have a school-
building. What can the teachers do
and where can they stay? This is the
problem. So, under the minimum
needs programme, we should lay em-
phasis on this point in respect of those
areas and we should improve those
axreas which are socially and educa-
tionally backward and see that they
get better education and the standards
of the students are improved.

I must congratulate the Minister for
declaring the Jagannath Temple as
an ancient monument of national
importance, and for taking over the
management of that temple. I think
the declaration, however, has not vet
heen made and that procesg is there.
It is one of the temples of national
importance, It is, however, ift decay.
It is leaking. Rain-water is leaking
and flowing through the temple. So,
it is very difficult, and if early steps
are not taken to repamir the temple,
this ancient temple will go to ruin.

Sir, Orissa is full of archaeological
monuments. The other day, while I
was speaking, 1 mentioned about the
Pushpagiri university which was
under excavation. The excavation
report is not yet out. Miss Debala
Mitra had eonducted a tour of research
ond excavation but nothing hag hap-
pened about them; the reports have
not come out. It is a very important
work which she was conducting. The
entire eastern region, beginning from
Puspagiri to the end of the Rishikul
river 18 full of ancient monuments;
most of them are in decay. Nothing
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has been done so far for its protection.
Of course, the Minisier will say toat
it is due to lack of funds and so we
cannot create more circles. I think in
the eastern circle, most of the ancient
monuments lie in Orissa. So, Orissa
needs a separate archaelogical circle.
Unless that is ereated there, most of
ancient monuments will be decaying
and the properties will be stolen

Allegations have been made about
the Superintendent of the Konarak
Museum with whose connivance
many beautiful deties are being taken
away by the tourists. So far, how-
ever, no steps have been taken. Every
day, in epite of our Act, the Antiqui-
ties and Art Treasures Act, most
beautiful ancient antigues are being
stolen and taken away by the
forcigner. What step are you
going to take to prevent this? Unless
we strengthen the Archaeological De-

partment, unless we appoint more
care-takers and unless we  appoint

more people, it is very difficult to
protect them. Of course, the State
Governments can do it. It has to
be done with the collaboration of the
State Governments,

The other day I mentioned about
the 64 Yogini staiue which is a rare
piece of its kind. The entire region
in the east i1s reminiscent of the an-
cient Buddhist culture and the blend-
ing, and the tantric culture along with
the Brahminical culture. All these
temples are a blend, a mixture, of
the Brahminical culture. All these
ture. What has happened to these

temples now? They are not protec-
ted.

Recently, when the Salandi project
was in progress, in that village, the
Atalokiteswara Buddha a promuent,
standing statue of the Buddha, and
a large number of Buddhist images
were found. The word Baidakhya
comes from Buddha. Nothing has
been protected. We wrote to the
Archaeological Department, but no
steps have been taken.  Similarly,
there is the beautiful temple of
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Khetching 1 the district of Mayur-
bhany which is next to Konarak. That
1s not yet fully protected. What
sicps have been taken by the Areh-
acological Depariment in this direc-
tion? They generally go and see the
gite and come back. Of course, there
is lack of funds. But there must be
proper co-ordination with the State
Government and the Archaeological
Department of the Government of India
s0 that all the ancient monuments are
preserved well and can stand the
test of time.

There have been proposals for
locating the regional sports centre in
Orisza. 1 have been suggesting to the
Minister to locate it in Cuttack at the
Barabati stadium which is one of the
best of its kind in Orissa. What has
happened to the proposals? It is, I
think, much better than the Calcutta
stadium. Anybody who sees it can
be proud of that stadium. If we lo-
cate the regional sports centre there,
we can coach the students by giving
all the facilities there, so that we can
achieve our goal, because we are very
much lagging behind in the fleld
of sports. There are not suffi-
clent facilities and sufffelent attention
is not paid to the eoaching aspect, and
80 in the international field we do not
have such 2 name as we ought to
have. It jg necessary that we should
develop our regional sports centres to
see that proper coacfing is given to
the etudents and we achieve a good
name outside Indig,

MR. CHAIRMAN: Shrimati Roza
Deshpande,

Before you begin, I have to ann-
ounce—it always falls to my lot—that
the time is very ahort. There is hard-
Iy 30 minutes left now gnd there are
six speakers. T would request the
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hon. Members to plan their speeches:
in such a manney that they complete
it in 5-6 minutes. I would not be
able to give more than that.

SHRIMATI ROZA DESHPANDE
(Bombay Central): Sir, I would like-
to emphasise one peint that this Min-
istry is connected with a very sensi-
tive, rather volcanic section of our
society, namely, students and yeuth.
I would like to point out that we have
to be very careful about imperialist
penetrations throught the CIA amo-
ngst the youth and the students. Ac-
cording to one report, the Asia Foun-
dation was asked to close down bhe-
cause of its CIA involvement. Some-
time back, the New York Times pub-
lished a series of articles, wherein, it
was reported that CIA was acting
through Asia Foundation, Indian
youth and etudent organisations, Se-
condly, there is another body, the
World Youth Assembly. This is adt-
ing through mdian Youth Assembly
and it is influencing our students and
youth. I do not think it is necessary
to emphasise and impress upop this
aspect, how the CIA, all over the
world, has been trying to sabotage
the progressive Govis. of the peace-
loving countries and developing goun-
tries in all ways and by all means. Not
only that. Through PL 480 funds
books have been published and prin-
ted at cheaper rates and at cheaper
cost on all kinds of subjects, history,
literature social science etc. I am
sure, by these means, they want to
Influence our students psychologically,
philosophically, which must be re-
sented to by all.

Now, we are told that thereis
ther foundation which is be
in this country, called the Ford Foun-
datien. I would request the hon. Min
ister not to permit the functioning
such foundations in this country and
base our educational system on our

et

Secondly, in the Banaras, Hindu
University, I am told, RSS i3 allowed
to hold ita shackles. T think this should
be stopped Immediately. T do mot
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go to the extent of saying that this
organisation should be banned imme-
diately—though we have demanded
that RSS shouug be banned—but, at
least the minimum can be done to
see that gll such organications are
stopped from functioning in any of
the University campuses,

ot Wito WYo WX (WITWA) AT Fio
o mrfs & wrar 714 TGy |

SHRIMATI ROZA DESHPANDE:
FE T Afi & X FZ A4 Al
I oMHoTR T w5137 AT 4177

Sir, recently, in the list of tax
evaders, one name hag appeared, the
name of one Mr, Charles Bawes,
Director of US Foundation, and this
gentleman is paid annually Rs.
61,08,270. What work he does, who
pays him, I do not know. He is draw-
mg ten times the salary of our
President. What work he is  doing
should be investigated. He has some
income-tax arrears to pay.

There was a committee appionted
called the Khosla Committee on the
findings of the National Akamedieg I
would like to know what hag happen-
g to thin committee.

Is it a fact that Shri A. N. Haksar,
former Munaging Director of Imperial
Tobaceco Co—now it is Indian. To-
bacco—has been appointed by the
Education Ministry as the Chairman
of the Board of Governors of the
Kharagpur HT? It is alleged that he
has been bringing former employees
of the same company and appointing
them to various posts in the institute.
‘Why he treats the institute as a
tebacce comipany, ane does not know,
Orie can smoke but can't treat a tech-
nologica] institute like that. One of
them, is A. N. Shirme who has been
appointed by Mr. Haksar as the Chief
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Personnel Officer of the institute with
a basic salary of Rs. 1800! The min-
ister should enquire into this. The
institute shoulg not go up in smoke.

It was said that the Delhi School
Bill adopted by Parliament will curb
the activities of public schools. I
would like to know how far we have
done it. Private management in edu-
cation has become a commercial busi-
mess. I do not know what they teach
in these schools. We would like to
know what kind of educational sys-
tem we are evolving. Let us evolve
a system which we de mnot go on
changing every time the Education
Minister changes. Otherwise, it
harmg the children. As & mother,
I hate children of 6 or 8 years carry-
ing a cartload of books, coming back
home and asking the mothers to
teach them again.

The education of handicapped
children should be paid more atten-
tion. A mother who has a dedf,
dumb or blind child would ke {to
see that he is educated properly.
After education, what is happening
is, they have to beg in the streets.
When they work in the workshops,
they have to 2o on strike for a mini-
mum wage. Why do you teach them?”
Just fo console because they are
blind? At least they should get
some wages to eat and bue. It is
partly the responsibility of the Edu-
cation Ministry and partly of other
ministries and there shouly be pre-
per coordination between them to
look after this section of youth of
the country.

ot T gou wew (TiFwiR) o
awrafe oY, g0 af g ¢ f5 frenr
AT & 7AYo\ s £ D & firerr
faz i & a3 g ey
W= g ¥ awd gl aaai &
wy%T gfcads o #7 fewr § s
q9d wd &1 W fowr ¥ § AR
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sft ow ga goe
¥ & fog foad g7 #7 orevrwar @
a7 ¥ & e & wreor 99 9 qfa 7w
T FT N R ug w1 fow
gt off & 7w ¥ gudw weeETT
afwfr o frr 3 @ Sw XA wr W Aw
foet Wik & aoac g% frard w9y
TTAT T 1 7 gAwn (err ¥ &7 &7 qfe—
THT W Tq TR 7Y | AW 1T FY
stfrer@frsfimm R w3
w & I ¥ oo WY -
AT Wq a8l g1 I Tfr wrEm T
WA A a7 Iea e w7
ofradw £ 1 aF a7 of =R 72 fir
AT ¥ ffee  fegmr 4 ofi B
AR fr o (awawT 6 7 11 ag
T &% 37 {Wdr & 97 wlaw vqm faar
STT | T I famr & ¥R FRH w5 AT
At g

qd fotr wa=g &7 v A
forerr # A7 wfas srafas a7 #
aEftT @A ¥ wd< 70T waw Y
aEudt WA F wrew § €1 foer
T & WY 9 A fegfy ag & w8
A @ AT T8 9T wwreT A 2wy
ETT® ERIAQTICAITANE 1T, 4
Tt fisgnradfr g e maqe 2
afrr ard fodarf 3w % g &Y
TR R AR I A AFE FAT T WY
qIF HAAFE TR | EW AW AT AV
T fTAR TR N i fe g #t
A HATHR FAPN A AT T IO
FTTOT H ORI FTAH qoA F wAwwg
qT SH F A-F Az A d0 AT QO |
MW 7 NN F ¥ qv fam faew
W17 #Y forT SwawwT 7 21 AF 11 TG
I A Y AT I seww A 9fA
#r femr § F 1aww 1w FlATTH
fewifen frar g adr @ 2w &7
F=arer @ @@, var wvT frew
%TE W F eATTF g o A’
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fafemr am7 21 & w97 & I forey
sqaeqt ff IUF W, ¥ 3% @7 O, A,
#, 4,f67 5, 6, 7 W g% arz WA
AT WY EE F Ay IS A | IW A9
F o1 WEATIF ¥ A ¥AN 947 ¥ fir I
& qqr g7 faardi a3 w8 freerd ¥
TR FTaFT ¥ q¥37 my AAfeT
T T FT AT @I § W forw g
TAANT AT W@ § 9§ ¥ qET
e @ fr s sy Ayoamy &
st fx wadtr qft ot 34t et
FLF 703w Q o511 & oF fwwrw &1 7
w81 fovert wrex famy g i, 97 wfiw-
&7 &Y oY ot syaeqr g AT A firer
fa=r a¥77 7 wfmaor # sraeqr fo=v
fom srra @ Efrad A,
e &t M, sHr A mirgT AT
THCY FYF TH qi 7 ¥ AMAT B
EETT AT AWM Y ATAH FT A KT
FICVT AT TR 40 &1 @9 W3 (WAT
fam qrodft o7 forat - gt v 41 s
TRy ar gw @
IH F (971 39 &1 {477 W=7 qq4 fa«
o fr 39 F A a7 A BT A v
A T wearginy 7T w TR
F=Ai 97 41 g0

oI w A~ & TerTi e oA ady
qlva17 ¥ 5=9 2 F( YA AT ¥ AT
72 37 fae et aramT FwmA § )
AR EF ey froa g, oA F
W 759 i ¥ WY H9 #1 99 0F q9q
77 FT GFAT TTAT § JT A AT T
F1 ATLI AT L@4 1 ¥ w37 fwar
¥ a1 aft & ararfaw W mfew At
g7 &7 fagwar A st @1 @&
feer farsr W wg1ew qrEass foerr ax
e o X |

T § §ady tﬁim T
faniy sqrr 2% oY grawqwaT § | W
9 W) TETTE T o § 0y wW O
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§ 7 oy s} ATy el qrd § g e
wd ¥ oy & 1 anaz famm o
I Y ITFT A7 T 3T FH AGT 9T
Afmr s emAF ) cw wrofom
ag 31 § {6 & forwr & fawr & g
O IH & w4 W Femr A1
wifzn, S 32T A Ty ¥ )

gAEfRdY fowar & @ & wway
¥ 7 9w fv o AnE T oW
fear ra; ane=w N EATATEr & faare
97, wfus s far ary wrfs faam &
ATy ¥ EY W & S W WRT $19
gl aFar 1

UF q1@ H 4F FEAT A g—
nrag fawfaama o @Y faar &1
g7 &, 3 # A frad 37 2 Pl
aFT & g9 T @ §, 2w A
Tear €1 afe_ & gl 2w & Suhr geay AY
oTmeq Y gfez & avr qvaras gom
F arrg Adt A & Wl weAr fE
3 I ¥ wegad w1l A I fawrr
&1 9o do dro & wfawrfaw wqam
ferad @fr & B & Ao w1
&, T & TAYIFET A7 A K o H
afas 7 wias agamm 2 &% )

WART F &M § 37 I0Z &
T w7 g oo

SHR] V. MAYAVAN (Chidamba-
ram): Mr. Chairman, Sir, I wish to
say a few words on the Demands for
Grants of the Ministry of Education
for the year 1974-75.

Many of the hon. Members have
spuken a lot about the medium of
instruction. At the outset, I wish to
refer {o the policy of medium of in-
Struction of the Central Ministry of
Edycation. Though “Education” is

CHAITRA 20, 1898 (SAKA)

DG, 197475 318

in the States’ sphere, the Central
Government have opened Central
Schools in all the States on the
pretext of extending uniform edu-
cational facilities for the children of
Central Government officlals who
are liable to be transferred anywhere
in India In 1963, there were 16
Central Schools and today there are
169 Centra] Schools all over the
country. A sum of Rs 823 crores
has been asked for meeting the
expenditure of the Central Schools
in 1974-75.

The medium of instruction in
these Schools is either Hindi or
English. A student, if he so desires
to learn his mother tongue, is per-
mitteq to take it as an optional lan-
guage For example, a student read-
ing in a Central School in Tamil
Nadu ecan have his mother tongue
Tamil as an optional language, and
the medium of instruction is either
Hindi or English. This is the plight
of a student studying in a Central
School in Tamil Nadu.

I would now like to draw the
attention of the hon. Minister and
also of the House to what is being
done in the capital city ef our coun-
try, namely, Delhi. In the Central
Schools of Delhi, the medium of in-
struction is either Hindi or English.
I need not say that in the Union
Territory of Delhi, more particularly
in the capital, peoplé from all the
States are living According to the
Delhi Education Rules, which came
into effect from 1st January 1974 in
the schools started after this date
which seek the recognition and aid
of the Deki Administration, the
medium of instruction should be only
the mother tongue or Hindi. T want
to mention here that it ig provided
that English should not be the mi-
dium of instruction. For example,
here. in Delhi. the Delhi Tamil
Education Association which is al-
ready running six secondary schools
in the capital having English ag the
medium of instruction cannot now
open a new school with English as
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the medium of instruction. In srch
a new school, Tamil or Hindi should
be the inedium of instruction. In a
Central School in Tami} Nadu, the
medium of instruction ig English. In
a school which the people belonging
to a Stale may like to start now in
Delhi, English should not be the
medium of instruction. For exam-
ple, the Tamil-speaking residents of
D.D.A. Janakpuri Colony in Delhi
wanted 1o have a middle school in
the Colony which would, in course
of time, be taken over by the Delhi
Tamil 1tducation Association. But
they hawve been told that the medium
of instrjction should be Tamil or
Hindi awd not English. Our leader,
Shri Sethiyan, has movedg a Reso-
lution s.sgeesting amendments to
the Dell'i Bducation Rules. I would
request the hon. Minister to accept
this amgndment to the Delhi Edu-
cation Mules, enabling the new
schools ‘o have English as the me-
divm of instruction.

I need not narrate the widespread
student unrest in the country. In
March, 1973, a Committee was con-
stituted to inquire into the reasons
for student.unrest ang suggest con-
crete Sttpe to redress the grievances
of the students. It is regretable
that thfs Committee proposes to
meet for the first time during the
coure of this month. By the time
this Committee submits its report the
student unrest might enguly the en-
tire country.

Similarly, when the country Is
being led by a madam, Mrs. Indira
Gandhi, the Committee set up three
years go to investigate the status of
women in the countiry has not even
begun its work. Really the hon.
Minister otzght to have taken action
on this aspect. Perhaps, except for
the chosen few, the women, both
edtication and uneducated, are get-
ting a raw deal from Madam Prime
Minister, and the Education Min-
istry’s Committee does not want to
offérid the Prime Minister by pre-
senting & report.
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A former Minister of Education,
who is now the Chief Minister of
West Bengal, Dr. Siddartha Shankar
Ray, immediately aftey he became
the Pducation Minister, announced
on the floor of this House that he
would formulate a National Child
Policy at the earliest opportunity.
But after he had left the Centre,
nothing has come out and I do not
know the reason for that. The lady
hon. Member has stated a little while
ago thai, when the Minister changes,
the programmes are not implement-
ed. I wish to endorse that. If a
National Child Policy is not formu=-
lateq under the leadership of Shri-
mati Indira Gandhi, grandmother of
two lovable kids, I wonder whether
this will be done at all by the Cen-
tral Government, *

In the budget for 1973-74, a sum
of Rs. 30 crores was provided for
the scheme of providing employ-
ment to the educated unemployed.
In this vital scheme which will save
the country from the wrath of the
educated unemployed, the allocation
was reduced to Rs. 24 crores 'The
Amnual Report of the Ministry for
1873-74 states that no new schemes
could be started with this sum.
In reply to Starred Question No. 59
dated 22nq February 1874, the Fin-
ance Minister has stated that a sum
of Rs. 34 crores was the saving in
the employment schemes  during
1973-74. If this is the manner in
which the Central Government is
going to tackle the student unrest,
a consequence of growing unemploy-
ment. I have no doubt in my mind
that the country would be aflame
shortly. The half-a-miltion  job
scheme is also going to be the vie-
tim of Government's economy mee-
sures.

with these words. 1 conclude, I
request the bon. Minister to answer
about our leader’s Resolution already
sent to him.

W T fOrE TREW) : wemf
off B orwre ¥ e forer
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¥ 3 wfw od g firaln ) wzex-
o wwer § ot fewr & wesow
¥ amm-fmio nd aofoly & o
% sfr wr T ol rwfes w7 famim
ot wger el A § 1 e wron
Fosumi Faw A A g T 2
wWE? gt ¥w F oY fr swm;
WIY W &, I K1 PwT AN a1 AT
& fo dwry ¥ oY forar qorely sy AW
ol o 37 WY gw oy o A
ywed g afom g art...
17.0¢ hrs

wwafer wirew © § s W g
AAAT §TE Y A7y A g e
0% 7T & fem 7 famz ¥ wfaw s

Lig

wrow gos F R RS
qHI T 3T |

qftam ag & fw o g femaw
el Q% AFTiT &7 wrearn i
@ & FW FC W E 1 foaa ¥ 9y
%Ay wrE § a7 3 fomw, o,
faardf Q¥ fon7 37 & amat &1 G9reT
WA N frar srawmA Y @
FEEY I F A AY FT SATH ATHIAT
7T Agm | snafas for @fas
ST GRaml ¥ AraEy ¥ w4 g e
sregfas forsr A & gowT §9ra wfus-
7 ey da ¥ Wy Wiy ek
tq da ¥ ar feafr & guer aviv )
far 91 gwAT | Wy fmw & fae @Y
GaTgw w=T & s F @A
N AW L v wxg G fear
& gmm v o @z & PneeY &Y
e & far 3fwy av & as g &?
FTAT ATATTF A 1T G K wrarT
TRy Ay o 3w ¥ o gw 9%
240 LS—11
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&1 fosAy W7 WwTww SO ST OF g AT
w ywr g F Qo Ixmrm ¥ aw
fagioraramiRN frarda & T
& faege & s A §, S wrk A
i ¥ fe oy o7 AaMf A e e
W g ok ey & ata)dee §
AT g OF AT F, GTY A qaA
sfmar § 37 daw Afmi & fgaa &
F-U% 9 I farreT s fag and
§ Ty I e oy ol ey
AuafT g1 e d§ wawd &
fad o gk o amy & <4
e I W suax §fs sar
#Y T IR § WX Hy sy Afapr
e e ¥ At wr fx o,
w wmW e afr Al g ga
qgi 97 AL w7 & (AT Wiy ) ay
AT WM AR OCAEEAE WTET {amy
wrar ¥ @ e fAEreT saeT
geqaa v {oo s1d 1 ¥ magar
g 9t aix @ § o wmafaw Wi
qrEa{ae Al § fgas W7 § Wil
o foer a1 7w & ar Afe W
wradl giAT ¥ ¥ W 6 qIEweEA
fegrddre & 1 wrar 9 7w W7
grr &, o st gy &, (st gudr
Ay AR A7 Faedt & 2l o G
¥ Al &g o § A sdr s
97 STHT WIqW YT T AT & 1 AT
T oF gan Caew wivw (awear
f57% 6 wiT & W& § TF FHIT
WIEHT W3 WRYr A7 W femr &
(The hon. Member quoted in Marathi)
IEH fomr & (& &aw (s 54T
wdreq X foawt &7 717 Kforgd & oy
gy Y &y 77 FAv FAT fagar ?
7z fwers qoT & v Ay o wAafn
A T+ B 37 ¥ ARG A A Al AT
# ey A 37 AR v fea &
ag grfe AT T WA A G §
afew st o 37 F € o= ¥ )
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afz ag feafs st <@ oY g fmeranY
® qgee Y W EwA B W da A
ST WIS g <ET ¥ THERT THAT K1 |
£ e § HR weer ¥ w3y w4
¢ s afg o oF A Faifa
vy R, wod e swEw W R,
Tt & avat &1 ged foer 3 & Y
foe wowy foreror & QX ® edrET
& gt g v 7z faviw s e
f wowy gaver feed 2 § v@ ) AT
95 gfawe dar wrve ¥ w7 A formror
qeqet wY {ear v § dfew 3¢ 95
sfawer dar sa® smar 4 & wgm
afz fwem ac 95 sfawa dor o &
@ i s fava geR & o AN
ey sy & &Y fee 59 fweror seast
BT TN RN I AR A
&, SUw Ay} A G g ? g
aftnmasy =91 w1 {way o g=dr
fraaft w7 foeqr 97 o §ov gw &
w4 § ag Tar o {oreor weqmer ¥
TR AT |

g1 a% e A foew w7 = vew @,
srafew fagsr & gfa | 7 ARY
&1 WAy {qeww g 740 ¢ W7 |y
770 7 forw® sOar w9 S® I F
T I A | I 7 AR X TeT
ST FTANTEEAT € O 99T AT SHAT
frafa wix wrains {mewr F7 feafa
faege Tqa 71 XEA q AT F FAY
W7 ARG 3T & 57 (s #7913
TGAE AG A7 AT WA, T 1 SRR
A W N AT ST TG
g W1 T a1 59 fomw w1 s
T fwar ) w7 fows o % dgee
F1 §er W7 9T Ay & AT 9 9uy
SME 9T WIW TV R FESA I}
&l oY 7T w1 qen HdY @ T wEA
2 WRT g YU WwE Y 3 )
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ATEET WHE BT AT &1 WU WWT
®1 g AAC YT A EW & 10~15 AT
SRET TG E A1 § /T Y Vad
FAT &1 qET M W THIT AT AT
fHrawa g1 I FE sz o g {s e
T 9T AT T & AR EG A WS FT
QUHIA &7 2T 2 | A1 §F NHIT Fy AT
frafa & SoaT e aesmT R | TR (W
# arqar &1 {7 sra{ns A7 arewlww
foen &1 iavw ®v ¥ I wew
F] TeWIETIES ¥ AT R

wE e A Ay T 59 gEm
AT FE | ST AT WIT AEOET
fwerr & wvie A8) 70 a9 a% A
agT F¥TG A g wiwg § qEE
0 {% o9t W aF g Aw & FEgH
FATT §1 W AT R €T AT AL AR
faerrdyang | w19 w5 et w1 wiad
WINT & & R @ o) | e v &
1% T g A faariggy € 3 amias
¥ ¢, fow =rga &1 o F avefEa
g @ vEEr wAgeEy @ @ feorar
gy wemgw fom s 5o (siq 9 a9
wifaw &l 8F g1 - T £ (e
FTHT TIWeY FT F ) T @ AT
woar ¥ i 1 T s e
w7 AFAAT fowr & ooy mAm
7z v @ w7 awbiy T o7 &
qnd aren {sm 7 v A7 rRer
7 BT #ET

{maw a3 7 =% = mafa g
W & fan o glem gagwwm~ wfaw
1 {77for a7 mavas &) T A
T g 73 TE § IF avy v WA
g & {7 o wwa fgar § U
q& ST T @ ATHAT | gt I
TRTE F W QT A T 76 20 AT
™ AW o9 &1 ST § WA &
=qaEqT §AT agA wE & wfE A
Faaw ¥ wref) goq TN w5 oA
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Prdaer EwYTIT WY fmer T FTH
uqwr &1 & dar wegwear §
fir 37 & 7ug ¥ aue fmen & 9933
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ogT a1 W | 5 Gy WY HX AEG T
s e A o, T K
W | 7T ap gmar § (v o wy

forer aex ) wiAT §1 afg qwelt W
¥ 100 FEF ¥ qAW AT AT IT T
¥ 35 wed adr g ¥ e S @,
fad 65 wfm wed € Nf w7 T
) N ssxfom e & ol
WITHY §% W wifeEd |

WRITE WA ¥ UF weEr q1d
w1 SAar F O writ w7 wEree
THT ¥ gR WS F IEE & A6
Feft aTe A gET qg @ o F,
MY @ e & AT Y T ¥ aW)
o qform ag g fE & so 4% &
I g Ay fawer grft afew 35 97
RITE wOE I A B AT o
FTTAT I T ITE ¥ G AL 07 A,
AT FR A A ) A fAEea 2 1w
faadr «ft adr swrnfos 7 ¢ T@
=9 % giing a8 g7 wfeq 5w @
TR 2000 POTHT 3Y T T 97 TFA
et W' g

A1 gWT 7gT afRE AT §, 3T
3 w1 wgw wafw 2 99 FT IWAM
forar & f=3 /0 =fed 7z oo
WA v Wizm 3A % are ¥ afz
Al 7 gaga T @ fr aws@
T2 i1 T WY A FOGEA LT |

= wwony faavdwrr (733 )
AAMA WPgrRT TTA WG AT TEA
Eﬂ: qHen % v w § Tl
T W @y g 1 o
A E W a€ i ke gw ang
ey o gt wgey & W oIE
TG o & 3, @ o ¥

Y wifer gX AT WA Fagn T
wAXAZ A1 A% @ o w3 oar
6T & G & wIqE TN §
i % QeI EvEE aWT §
3, % g &, o foer &
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¢t P gw Pmgi #1 §FlZ A8IR
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SHRI MADHURYYA HALDAR
(Mathurapur);: The Minister can re-

ply tomorrow,
MR. CHAIRMAN: That is not pos-

sible,

SHRI GIRIDHAR GOMANGO
(Koraput): Mr, Chairman, Sir, I rise
to support the demands. For want of
time, 1 shall not make a long speech.
I had asked a question to the minis-
try whether Government has any pro-
posal to develop the tribal scripts.
Santhali and Savara? The Hon'ble
Minitser replied that they have in-
formation about the OL script in San-
thali language but they have not in-
formation about the Savara script.

Article 29(1) of the Constitution
provides for the development of any
language or script of any community.
I would like to submit SAVARA script
book for the consideration of the Mi-
nister the question of the develop-
ment of the Savara script,

There are nearly 1300 different dia-
leets and languages in the country.
There are about 62 different tribes in
Orissa. They have got different dia-
lects. They could not understand each
other’s language and dialects. Here
we speak about development of tribal
education. This being the position,
how can we develop eduaction among
the tribals?

My submission is that the private
colleges which comg under the Sche-
duled areas and Scheduled Tribal
districts should be taken over by Gov-
ernment. The primary schools and
the secondary schools which are the
foundation for eduaction of the tribals
should all be taken over by the State
Government. (Interruptions),

SHRIMATI T. LAKSHMIKANTHA-
MMA (Khammam): Please give him
some more time especially hecause he
is referring to the tribals.

MR. CHATRMAN: It is not just pos-
sible today. I have every sympathy
for him, but it is just not possible,
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SHR] GIRIDHAR GOMANGO; Se-
condly, the Minister in charge of
culture replied to my question that
Government will develop the tribal’
culture. I would submit to the hon
Minister that the Government should
have a National Institute of Tribal
Culture for the cultural development
of the tirbal people,

My third submission is that there
should be a Rura] Institutes for the
development of language and training
of the tribal studetns. Lastly, be-
cause the time is very short,—f was
waiting and waiting to speak some-
thing—I will just mention one thing
and conclude. You know, in the au-
gust House, and everywhere we are
deprived of the gpportunity to apeak
about our grievances and put them
before the Government and the Par-
liament. I am not angry that I could
not get the time. But the point is
this. You know the tribals have lan-
guage but they have no voice to put
the grievances. They sent us to speak
but we cannot get the time to speak.
Lastly, Sir, I want to submit before
the Government that they should com-
sider the development of our tribal
language and education.

SHRI P, M. MEHTA (Bhavnagar):
Mr, Chairman Sir. 1 do not want to
take much time of the House, and 1
will be very brief,

The Gujarat Government had taken
a decision to establish a residential
university, namely, the Bhavnagar
Residential University, at Bhavnagar.
I think a Bill to this effect hag also
been passed, but the Government could
not implement the decision or it has
failed to implement the decision if 1
may say so. Now, as you know, the
State of Gujarat is under President’s
rule, which means practically it Is
under Central rule and therefore, 1
want to bring this matter to the notice
of the hon. Minister and I would ap-
pea] to him. As the Gujarat Govern-
ment has passed the Bill to establish
a residential university, namely, the
Bhavnagar Residential Universily, at
Bhavnagar, the Government should
come forward and implement the
decision without any less of time,
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I may add that the people of Bhav-
nagar district as a whole are very
sensitive over this question, and there-
fore, 1 suggest that the hon. Minister
should attend to it immediately and
implement the decision taken by tne
Gujarat Government to establish the
Bhavnagar Residential University,

it MAT WATT aTew (HATAg) ¢
W § AT w9 g8 qwr faar § o
ferg # wra A1 gz 390 0

& srrr et grEwd FHAT A
T ¥ 9T STRT OF | T FRAl
Nt AW & A ¥ frafy g &
W 99 AT wat aw qAw AET
= g% 2 187 Pm mH 9% o
FR & fam, o w5 T wATT @A
& {70 w¥ 1300 773 wFr B0
ferrw & =Awsfer 7 57 Tax
&3 & #18 WAW TS Aq qwA £
1 v 3 (g 7 vF wwTA & o
A gwrw@ araefar v g
W OWENE ¥ IT K7 $HT 60 BT
sfa garv & a5 &) fqz & 33
I 11S & 120 ATy ofy gov &
femra & €2 (a7 7 &y ooy frqer 2
¢ fwoag @t ErEr }oag fomw
atT  wifEd, 3T @A WiET AR
Tg gxAT g WviEw Adw wwe
1% @77 &1 TR | R FAAT FIAT
¢ ITHY 0T ¥ TN T T WITET
T arfed

& s fAaE /T A &N q0eATE )
@ g e ¥ feadadie & faa

W ¥ grow fow ¥ wwar §
™ 1 ufe wfwa v wrfge 1

¥y ¥ o Fzor e § & g war
ww v @& 1 dfeT I wwaT agT
W ¥ | IAH! G T § 7 G G
BT wifge A AT AL EHAT 1 € QI
Y w1

a1 Qifefews e & fagm 2o
FT WTATEY & FITE qE, AT FJ4T FT
wIAT Y 3%, 3% w=i ¥ fom wmaaT I
¥ = aré w127 § o7 & frw feer
fodi fefaaa a1 orra fom g7 wmed
sviz &, var (g gm wefgoe 3% #1
SqeqT ®IAT AT

A% wATan 2w A A1 wfeww oA
4T W A 29T T o7 ARfET
aF7R & =St %1 UEfawa @A wfEn
it fan fefawta ar st w1 @9
a1 37 ®1 g A X Y@@ I fam

wafa 7ERY : AAAT 879 59
AT AT 78T T3

Nt M7 WO gqrew:  HTI
qZ1eE, ¥ A1 ATz 7

MR. CHAIRMAN: Your speech will

not be recorded if you go on.

ot A wae  gvaw: weTfy
7iTT, A WIT X AV [IEAT F1 923
w1 A fraz aw e o g O
fame aTiAdr 17 oz 47 FATR-
o7l SATAT ATET | WT &7 TEH
w1 f € vaar snfemy oo Y gwy
[T TTAT | WVT WY AT T ATZ -
e 7 &ifam

MR. CHAIRMAN: You take it up

with your own party. You ecannot
ask the Chair,

off arrr wETW Gy @ awmefy
wgrew, & fg | v foerd wad o
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wg, & arar wrv oy § fir gdwerr
T & sag ¥ A O T ok W
A gfm ®R § an % §6q faw
W A ATe ey A g

MR, CHAIRMAN: All right. the
hon, Member may conclude in one
minute. .

ot A qATT AW :  THA W
Fafgt #xfiz gzv & Avaroe wfgT

qrgRd gd werlwsw tramdi &
HEEH F 77 I AT & qwA
wfge, fow feomm & %71 &
foreral wraTTaIAIMTACY )

& forar w1 & 1A Iar @I
¥ dfriadt £ 7 X Fiw @ g
Amwd waA d@ ® T §
a9 T AR T R wAlEmE
| A ST 7 Wh |

AT wATR4, WIT T qA 7EA
faai g7 % frguerare)

SHRI NOORUL HUDA (Cachar):
Mr. Chairman, Sir, I wish to draw the
attention o® the Education Minisler
to the fauct that recently, the Govern-
ment of Assam have introduced a syl-
labus, on the strength of which, the
lingwistic minorities of the State of
Assam such as the Bodo people, the
Manipuri speaking people as well as
the Bengali speaking people all over
the State—especially, in my district,
the Bengali speaking people constitute
about 80 per cent of the population—
have to learn Assamese as a com-
pulsory language which was not there
for the last 26 or 27 years, If this
syllabus ig introduced compusorily, in
all the schools where linguistic mino-
rities study, it would create more
confusion, bitterness and a feeling of
animosity would be generated. So, I
would request the Education Minister

APRIL 1Iu, 1974

DG, 19741 336

to persuade the State Government and
ask them not to impose Assamese lan-
guage as a compulsory subject in all
the schools. Rather, we propose, As-
samese may be introduced as an op-
tional subject. We have noillwill or
grudge against the Assamese language
and i’ it is introduced as an opiional
language, people belonging to the
linguistic minorities would be able to
learn Assamese language and more-
over, the introduction of Assamese
language ag @ compulsory subject
would debar the linguistic minorities
from learning Hindi, which is the
official language of the whole Indian
Union. Since I have not much time,
I would request the Education Minis-
ifer to consult the State Government
and take necessary steps to see that
this discriminatory attitude on the
part of the State Government is put
a stop to

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE

(PROF. S. NURUL HASAN): S,
before 1 start my speech
I would like to express

through you my apologies to my re-
vered and distinguished friend, the
hanourable Shr1 Samar Guha, I do not
remember what honorific I used but if
I used an honorific which appeared to
he derogatory to tum, I withdraw it
and apologise most sincerely. I think
he is a public man of such eminence
that an honorific is not really rele-
vant to hm. I may disagree with
my [riends, but [ do not want them fo
feel that I am lacking in respect or
1cgard for them, particularly my
friends on the opposite side.

I would like to express to my hon,
friends on all sides of the House my
very deep sense of gratitude for the
keen interest they have shown for the
progress of education, social welfare
and culture in the country. They have
made extremely valuable and en-
lightening suggestions. 1 can assure
them that I shall go through the
record of their speeches with great
care and wherever possible, I shall
try incorporate in our programme
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thair suggestions. Because of this keen
interest shown by the hon, Members
and the fact that the debate has gone
on for full two days, I may not be
able to touch on every point, but I
hope I will be forgiven for not refer-
ring to each point separately.

Last year was rather difficult for
my Ministry. As the House is aware,
the draft flve-year plan proposals
were finalised early in June last. Our
original idea was to utilise the year
1973-74 to taking advance action so
that the plan implementation should
begin from the very beginning of the
fifth plan period. But because of the
economy drive, we lost the funds that
we would have ordinarily got for
advance action. Our plan allocation
wag cut by about Rs. 10 crores and
we had to struggle hard to see that
the work wag as little affected as pos-
smible. We have done our best to get
acceptability of the programme, to
jormulate the programme, {o plan a
enurse of action which I hope will
enuble us to start implementing the
programmie very soon indeed.

I entirely share the seng. of disap-
pointment expressed by several hon,
Mcmbers at the reduction in our al-
weations. In view of this, many of the
sthemeg have had fo be given up,
priorities altered and phasing under-
tak.n. But I am still hopeful that we
might be ahle to persuade the pow-
ms that be to give consideration to
~ume of the more urgent programmes.
Huwever, even though our allocations
have had to be reduced because of the
economio constraints and difficulties

" with which the country is faced,

think it is a challenge to all of us who
are in the fleld of education. We can-
nnt give up our objectives; il is our
duty to implement them. If funds
ure inadequate, we have to work out
new strategic and new ways because
we cannot ignore the needs and Te-~
quirements of the newer generations
and the urgent necessity of investing
in the manpower of the future; I am
not using the term “manpower” in
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the limiteq economic gense but in the

sense of the progress and develop-
ment of the country.

During this time the formulation of
our plang is more or less over and
implementation has started. We have
initisted action on some of the pro-
grammes such as the third educational
survey, the transformation of the
primary education system, the intro-
duction of a uniform pattern, the
vocationalisation of education at the
higher secondary stage, the regulation
of enrolment in full-time higher edu-
cation and programmes of its qualita-
tive improvement. In the course of
this year we will develop these pro.
grammes further gnd initiate several
others. It is our hope that by tne end
of this year the Fifth Plan should be
in full swing,

Several hon. Members have ecm-
phasized the importance of primary
education. This 18 a view which we
subscribe to fully. 1 realise that the
allocation for primary cducation 18
not as much as we had hoped for.
Orizinally, the National Develop-
ment Council had given us  about
Rs. 1,100 erores for primary educa-
tion which is about 50 per cent of the
total Plan outlay. This had to be
reducedd to Rs. 743 crores. Even this
is now n the Mimmum Needs Pro-
pramme sarior and, therefore, 1 hope
the money will be available. The per-
centage 15 43, which is the highest for
clementary education rector when
compared to any of the earlier plans
so far, and 11 is more than three times
what had been provided for in the
Fourth Plan, which was Rs. 239
crores. I would further like to sub-
mit that it is not the size of the out-
lay, but the manner in which this
outlay is going to be utilized. which
is poing to influence the course of
elementary education,

Several hon. Memberg have refer-
red to drop-outs, to the fact that
there are many sections of our popu-
lation, particularly, the Scheduled
Castes and Tribes, women ang other
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weaker sectiong of the community
where the percentage of ‘drop-out is
very large indeed. Therefore, no
programrme of primary education is
likely to meet the requirements of
the case unless this problem of drop-
out 1s squarely tackled. We have,

therefore, decided that the eingle-
point entry should be modi-
fied and that we should

arrangements

be prepared to make
for multiple entry; that is to gay,
apart from entry in the 6 to 7 age
group, there should be further entry
at ® to 11 and 12 to 14 age groups,
part-time education and informal edu-
cation. We are also providing incen-
tives 10 the children of the weaker
sections of the community so that they
may be able to benefit from school
education. T am not going into the
details because of shortage of time, If
the hon. Members would care to see
the proceedings of the Central Advi-
sory Board of Education and of its
Standing Committee, they would find
out the main outlines of this pro-
gramme,

I would like to inform the House
that the targets to be achieved at the
end of the Fifth Plan are much above
the levels reached at the end of the
Fourth Plan. The enrolment in the
age group of 6—!1 will increase from
84 per cent in 1973-74 to 97 per cent
in 1978-79 and in the age group from
11—14, the enrolment will increase
from 36 per cent in 1873-T4 to 47 per
cent in 1978-79 In addition, we pro-
pose to enroll 78 lakhs additional chil-
dren in the courses of non-formal
education. At the end of the Fifth
Plan, therefore, we might reach the
enrolment of 75 per cent in the age
group of 11—14. Although we have not
been able to fulfil the constitutional
directive as envisaged in article 45
of the Constitution, we hope that
within the Sixth Plan period, the ob-
jective would be achieved.

Let me inform the House that we
did take a few measures to help in-
creasing enrolment in primary edu-

APRIL 10, 1974

DG, 1874-15 340

cation towards the end of the Fourth
Plan period. When we found that
owing to financial difficulties the
State (Governments were not in a
position to appoint the necessary num.-
ber of teachers, we sanctioned 76,000
additional teachers under wvarious
schemes. These teachers were utilis-
ed to open new achools in school-less
villages and to improve the pupil-
teacher ratio in eothers. In addition,
we sanctioned 87,000 teachers wunder
the other scheme of half a million
jobs. This substantial assistance gave
the boost to enrolment at the primary

stage.

We have also attempted side by side
to have quality improvement pro-
grammes. The National Council of
Educational Research and Training
in collahoration with the State Insti-
tutes of Education in the States and
the National Staff College in collabo-
ration with the District Education
Officers have been taking up va-
rious programmes of quality im-
provement. The content of educa-
tion and its changes in the cur-
riculum are extremely important and
by no means less important than ex-
pansion of the facilities of education. I
am happy to inform the House that
the preliminary work which hag been
done by the N.CERT. towards cur-
riculum improvement is of a very
high order. A Special Committee
under the Chairmanship of the Direc-
tor of the NCERT has been examining
the question and, we hope, the new
curriculum will be availabla shortly
We hope tp make this curriculum
available to State Governments 80
that they have it examined by their
State Institutes of Education and bv

other educationists.

SHRI SAMAR GUHA: Before fina-
lisation, certain experiences of tea-
chers should also be considered.

PROF. S. NURUL HASAN: Yes. As
my hon. friend mentioned, we have
evolved the school teachers’ organi-
sation both at the secondary level
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the fact that refresher courses are
given to them....

SHRI SAMAR GUHA: Some semi-
mars may algy be organised.

PROF, S. NURUL HASAN: The
seminars are being organised. They
have already been organised. I entirely
agree with what my hon. friend has
said. I think, without involving
achool teachers, this programme will
not become as ‘meaningful ag we hope
it would.

Many hon. Members have spoken of
basic education. We still subseribe to
the idenl of basic education. We
realise that because of certain ghort-
comings.. .

PROF. MADHU DANDAVATE
(Rajapur): Without allocation.

PROF. S. NURUL HASAN; 1
thought when Gandhiji put forward
the concept of basic education, he was
not thinking in terms of allocation,

PROF. MADHU DANDAVATE:
Poor Gandhiji!

PROF. S. NURUL HASAN: There
were some difficulties. We are now
devising ways and means to overcome
those difficultics. But the basic idea
i: very much acceptable to us still and
is guiding us 1n our policies. For this
purpose, we have already sanctioned
1,000 school teachers for introducing
work experience in selected middle
schools. The programme will be
expanded by the State Governments
under the Fifth Plan. Work experi-
ence at the secondary schools is also
being emphasised, and attempt to
inculcate a sense of dignity for manual
habour is very much there,

The question of examination re-
forms has been mentioned here. Both
at the school as well as tertiary level,
attempt is being made to introduce
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examination reforma. Many institu-
tions of higher learning have adopted
the various proposals of the UGC and
of the other Committees in regard to
examination reforms. Some of the
State Governmentg have already intro-
duced the recommendations of the
CABE Committee on examination
reforms.. .

SHRI MADHURYYA HALDAR:
Which are those States?

PROF. S. NURUL HASAN: 1 can
straightaway mention Tamil Nadu. I
think, Maharashtra has also done it.
I read the reports of these two States
recently, and I think that the pro-
gramme of evaluation which they
have introduced in consultation with
the NCERT is a very interesting pro-
gramme.. ...

SHRI SAMAR GUHA: Give us a
resume of the work done there—on
examination reforms. That will be
interesting.

PROF. S. NURUL HASAN: I wish
I had time to do it. I would like the
hon. Members to be good enough to
write to me, and I will supply them
the information in this regard because
I think the country ought to kmow
that work on this has started; at least
it has been initiated.

Some hon. Members have referred
to shortage of paper. I share the
concern of the hon. Members...,

SHRI MADHU LIMAYE (Banka):
Share the stocks of paper and not only
the concern.

PROF. S. NURUL HASAN: We have
some stocks which we are sharing. We
were able to get some stocks from
UNICEF and some friendly Govern-
ments, and those are already being
supplied to the various State Govern-
ments for the publication of school
text-books. We have been working
in close contact with the Ministry of
Industrial Development, and steps
have been taken to bring down the
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price of paper and for increasing the
menufacture of printing and writing
paper. The Ministry of Cemmerce
have stopped the export of printing
and writing paper. We are in cons-
tant touch with thei nationalised text-
book boardg as well as with the fede-
rationg of printers and booksellers and
stationeérs, and all possible steps will
be taken to see that, if the shortage
of book is not eliminated, at least the
hardship is minimised.

Many hon. Members referred to the
importance of text-books in schools,
particularly from the point of view
of national integration, as alsp for
inculcating a scientific outlook among
the people.

The House will recall that when
Prof. V. K. R. V. Rao wa the Minister
of Education, he had initiated a pro-
gramme of erash evaluation of school
text-books So far, 3.000 books have
heen screencd and final reports regard-
ing books in 15 States and Union
Territories have heen sent to the par-
1ies concerned, Most of our recommen-
dations have been accepted by the
State Governments, Some aclion has
alreadv been taken tp implement
these recomendations and 1 hope that
it will be possible for us to persuade
the State Governments that those
rerommendations which have been
accepied by them should pe imple-
mented as quickly as possible. Now,
thn review of text-books will be a
continuous process and all types of
schonls whether affiliated to the State
Boards or schnols like those affiliated
to the Council of Indian School Certi-

ficate will also be reviewed by the
NCERT.
As regards scientific approach and

science education in our States—this
was referred to by an hon. friend of
mine who thought that in rural areas
this was not being done. I can assure
him that the School Seience Program-
me hag been taken up by us in right
earneést, as well as the production of
science books, science kits, populariza-
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tion of sclence fairs and sclence exhi-
bitions and so on. These books have
been translated into local languages
and tried out in about 1100 schools in
the eountry. We are now in a posi-
tion to have these introduced in &
very large number of achools through-
out the couniry. There is also a
scheme to have a mobile science
laboratory in every district ang this
is being finalised.

Many hon. Members have rightly
and correctly emphasized the questiom
of educational opportunities for Sche-
duled Castes and Scheduled Tribes
students. Again, I would say that I
entirely share th's concern. But this
specific subject is now being transfer-
red since last year to the Ministry of
Home Affairs and I understand...

SHRI MADHURYYA HALDAR:
Then transfer your share also.

PROF. MADHU DANDAVATE: It
is being mis-managed by the Home
Ministry.

PROF S NURTI. 1IASAN: 1
understand that the Ho'me Mimstry
has decided that the quantum of
scholarships should be raised (Inter-
ruptions) It je only fit and proper that

my colleague hae
ot 7q fad o & AT T 45 3

THE MINISTER OF STATE IN THE
MINISTRY OF 1IOME AFFAIRS
AND IN THE DEPARTMENT OF
PERSONNEL (SHRI RAM NIWAS
MIRDHA)- The propnsal is to increane
the scholarship by 50 per cent at least,
for hoth categories

sruy fomd : A 154 IR
Frez qr Fofan 3385 500 351 7

PROF. S NURUL HASAN: We are
having sub-plans within the educa-
tional sector for the weaker sections
of the community,

In so far as the Indian Institutes of
Technology are concerned, the House
will be glad {0 know that we have
succeeded in,,,
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MR. CHAIRMAN: I am sorry, the
hon. Minister will allow me to inter-
rupt him. The Foreign Minister is to
make a statement,

The Foreign Minister.

—_—

18.00 hrs.

STATEMENT RE. BANGLADESH-
INDIA-PAKISTAN AGREEMENT

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI SWARAN SINGH):
1 have the honour to lay on the table
of the House, the text of the Bangla-
desh-India-Pakistan Agreement, sign-
ed n New Delhi on April 9, 1974.
This Agreement 18 the culmination of
our efforts since the end of the con-
fiiet in 1971 to bring about a resolu-
tion of all humanitarian jssues arising
out of the events of 1971 through bi-
Interal and peaceful means. As the
House is aware, Indig undaunted by
the difficulties and obstacles, conti-
nued to take repeated initiatives, in
consultation with the Peoples Republic
of Bangladesh, so that today India and
Bangladesh can say with some gatis-
faction that our efforts have bomme
fruat. The three countrieg of the gub-
econtinent have reached the thresh-
hold of reconciliation. This ig largely
due to the enlightened statemanship
of the Prime Minister of Bangladesh,
India and Pakistan who were pre-
pared to work for mutual accommo-
dation and reconciliation in the larger
interest: of their people. In this con-
text India's well-known stand advo-
cating the establishment of harmoni-
oug and peaceful relations between
the three countries of the sub-conti-
nent based on mutuality of interest
a:d equality has been amply vindicat-
ed.

In April, 1973 Bangladesh and India
fook the initiative of issuing a Joint
Beclaration delinking the political
questions from the resolution of
hamanitarian issues This was a

346
Pakistan Agreement (Stat.)

major step forward to break the
deadlock, existing at that time due to
the non-recognition of Bangladesh.
Following the Declaration, India again
took the initiative to hold a series of
talks with Bangladesh and Pakistan
which ultimately resulted in the Delhi
Agreement of August 1973, This
Agreement has alr-eady enable nearly
300,000 people to return to their
homes. Almost all the Banglees in
Pakistan, who wanted to return to
Bangladesh have been repatriated,
84,000 Pakistani Prisoners of War and
civilian internees have been repatria-
ted by India while over 90,000 Pakis-
tan nationals from Bangladesh have
80 far been cleared for repatriation to
Pakistan. In accordance with the-
recent Tripartite Agreement, Pakistan
has reiterated that all those Pakistanis
in Bangladesh whe fall in the speci-
fied categories wpuld be received by
Pakistan without any limit ag to
numbers, and that the rejected cases
would be subject to review between
the Govemments of Pakistan and
Bangladech. Thiy Agreement brings
about a fina]l and mutually agreed
solution to the humanitarian problems
arising out of the conflict of 1971,

The question of 195 prisoners of
war has been resolved to the mutual
satisfaction of both Bangladesh and
Pakistan Governments and we wel-
come ihis development. This decision,
is in the larger interests of the 700
million people of the three countries
and signifies the resolve of their Gov-
ernments to work for the promotion
of normalisation of relations and
establishment of durable peace in the
nub-continent.

1 am also” placing on the table of
the Houge the text of a bilateral
Agreement between India and Pakis-
tan on the release and repatriation of
pre-war detainees and the text of a
Joint Communique, The Agreement
on the release of pre-war detainees
denotes an important step which will
bring about and end to the continued



